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2 = Before the Hon’ble National Green Tribunal,

Principal Bench, New Delhi
0.A. No. 200 of 2014

In the matter of:

M.C.Mehta = = semeeeeeeeee- Applicant
Versus

Union of India &Ors --------- Respondents

Compliance Affidavit on behalf of State of Uttarakhand
(As on 05.06.2020)

|, Utpal Kumar Singh S/o Late Shri B.K. Singh, aged about 59 years,
presently posted as Chief Secretary, Government of Uttarakhand, do

hereby solemnly affirm on oath as under: -

That in my above-mentioned official capacity, | am acquainted with the
facts and circumstances of the present matter based on record and
information made available by the concerned departments, as such | am
competent and duly authorized to file the present compliance affidavit
on behalf of State of Uttarakhand in the above mentioned matter.

That with reference to the Original Application no. 10 of 2015 and

= Original Application no. 200 of 2014 with regard to prevention of
pollution of river Ganga, this Hon’ble Tribunal was pleased to pass the
judgement and order on 10.12.2015 and also issued several directions
from time to time by subsequent orders.
4, That after hearing the matter on 12.12.2019, this Hon’ble Tribunal was
pleased to pass the following directions on 18.12.2019 in relation to the
State of Uttarakhand;
“IX. Directions:
28. We may now sum up our directions as follows:
i As already directed vide order dated 22.08.2019, timely completion Sf all
projects relating to sewage treatment be ensured i.e. by 31.06.2020 in

respect of ongoing projects and by 31.12.2020 in respect of others failing




ii.

which compensation has to be paid in terms of the said order, apart from

action against the erring officers. Till then, to avoid untreated sewage

being discharged directly into Ganga, interim remedial measures have to

be adopted and for the default after 01.11.2019 compensation has to be

deposited in terms of order dated 22.08.2019. CPCB may take necessary

calculation within one month from today and raise demands with the

Chief Secretaries of all the concerned States which may be compiled

within one month from the date of such demand failing which

accountability will be the Chief Secretaries personally.

NMCG and concerned States - Uttarakhand, UP, Jharkhand, Bihar and

West Bengal may take further steps as per directions already issued for

a) Preventing discharge of industrial effluents in Ganga and its
tributaries/drains by ensuring installation of proper functioning of
ETPs/CETPs.

b) Utilization of treated sewage, use of sludge as a manure and
septage management.

c) Demarcation of flood plain zones and preventing encroachments
thereof.

d) Maintenance of e-flow.

e) Preventing dumping of solid and other waste in and around Ganga.

f)  Clearing old legacy waste dump sites.

g) Preventing and regulating illegal sand mining.

h)  Steps for conservation of groundwater particularly with reference to
critical, semi-critical and over-exploited areas.

i)  Restoration of water bodies.

j)  Monitoring and displaying of water quality.

k)  Taking action against polluters by way of recovering compensation
for restoration of the damage to the environment.

I)  Closing, till compliance, all establishments near river banks {)eing
run without necessary STPs and compliance of envfrb:fr;enta!

norms.



5.1

iii.

m) Public awareness and involvement for prevention and control of
pollution of Gnaga.

n) Regulating activities on and around river Ganga including ghats and
other establishments.

o) Afforestation and setting up of biodiversity parks.

p) CPCB and SPCB may periodically undertake biological assessment of
Ganga. NMCG and Staes concerned may depict biological diversity
of Ganga in public domain.

q) Any others directions covered by earlier orders of this Tribunal.

CPCB may take further actions to finalize and circulate Guidelines for

Bt’od:‘ve}'sity parks expeditiously which may be complied with by the

concerned States and Status of compliance included in the reports to be

filed before this Tribunal.

Apart from the Chief Secretaries, the progress may be monitored by the

Monitoring Committee constituted in the State of UP vide order dated

21.10.2019 in O.A. No. 670/2018, by Justice U.C.Dhyani in the State of

Uttarakhand and in such manner as may be laid down by the Chief

Secretaries in the States of Jharkhand, Bihar and West Bengal in the light

of discussion in para 27 above.

Let further quarterly progress report by filed by 31.03.2020 by e-mail at

Judicial-ngt@gov.in.

List for further consideration on 29.04.2020.

A copy of this order be forwarded to the Hon’ble Supreme Court in terms of
directions of the Hon’ble Supreme Court vide order dated 29.10.2014,
(2015) 12 SCC 764 Para20.”

Monitoring Mechanism for compliance:

Progress of different activities undertaken by different agencies is being
monitored by the Principal Committee, Supervisory Committee, Executive
Committee constituted in compliance of the directions of this Hon'ble
Tribunal and also by the State Ganga Committee and Distric.tJG-anga
Committees constituted under River Ganga (Rejuvenation, Protection and

Management) Authorities order, 2016. After the date of last order passed
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by this Hon'ble Tribunal on 18.12.2020, 01 meeting of the State Ganaga
Committee, 01 meetings of Supervisory Committee, and 38 meetings of
District Ganga Committees have been held. The Minutes of the meetings of
State Ganga Committee and Supervisory Committee are annexed as
Annexure-1 (Collectively).

Setting up of the STPs, Interception and Diversion (I&D) of drains and
preventing untreated sewage and effluents in the River Ganga.

Out of 19 Projects sanctioned (for Towns situated at Main Ganga Stem)
under Namami Gange Programme, 13 Projects have been completed.

Overall Progress of Key components of 19 Projects are as follows-

. Sewage Treatment Plants — Out of 32 STPs with treatment capacity of

131.89 MLD, 27 STPs with treatment capacity of 127.745 MLD have been

installed and functional.

. Drains Tapings - Out of 61 sanctioned drains, 51 drains have been

intercepted and being treated.

Bio-remediation of drains- Bioremediation of 7 Drains; Srikot-2,
Rudraprayg-1, Nandprayag-1, Gopeshwar-2 and Muni-ki-Reti-1 (after
merging 3 drains) were in progress. The Muni-Ki-Reti drain (Chandreshwar
drain after merging 3 drains) has been intercepted and diverted to STP and
as of now the Bio-remediation of 6 drains out of 10 drains are in progress.
Regarding rest of the 4 drains, 1 at Swargashram and 3 at Joshimath, the
drains water quality is being monitored and due to lockdown and no
pilgrims — no pollution, water quality of these drains have been improved,
the BOD < 30 mg/L, hence, bio-remediation is not required in these drains.
In accordance with the NMCG Monitoring Protocol., regular water quality
monitoring and analysis is being done by TPl Agency-UPES in coordination

with SPMG.(Annexure-2)

. Progress of remaining 6 projects are as;

i. Rishikesh I&D with STP Project — Trial & testing of 26 MLD STP under this

project has started in Feb 2020. I&D Works progress is 65%. Completion of
I&D works will take 4 working months (in view of Rainy season) once

normalcy is returned after lockdown.
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Muni-Ki-Reti I&D with STP Project - Overall Progress -95%. 5.00 MLD STP
at Chorpani is completed and 7.50 MLD STP under trial & testing and are
treating waste water. |&D works completed. For improving the effluent
quality of 7.50 MLD STP installation of Disk Filter is proposed, however,
Import of Disk filter (Last unit of STP) is delayed due to Covid-19 and
world-wide lockdown. Finishing works of these STPs are remaining which
will take 2 working months once normalcy is returned after lockdown.

Rudraprayag I&D with STP Project — Overall Progress -90%. 5 out 6 STPs
have been completed. One STP site had to be relocated adjacent to River
Alaknanda. Work at new site was also hindered due to unprecedented bad
weather in Oct- Dec 2019 and raising of water level of River Alaknanda in
vicinity of site. For remaining 1 STP, approximate 35% civil works and
Electro-mechanical erection works are remaining which will take 2 working

months once normalcy is returned after lockdown.

iv. Gopeshwar 1&D with STP Project - Overall Progress -90%. 4 out 5 STPs

have been completed. Remaining One STP site is very tough and due to
unprecedented rains in last quarter of 2019, approach road to STP
damaged and new approach road had to develop from other side. Now
work is held up due to non-availability of man, machine and construction
material. Approximate 20% civil works and 50% erection works are
remaining which will take 4 working months once normalcy is returned

after lockdown.

. Joshimath I&D with STP Project — Overall Progress -65%. 1 (1.08 MLD) STP

out of 2 (2.78 MLD) STPs are completed. Out of 5 drains, 2 drains are
intercepted. Works of remaining 1 STP (2.70 MLD) was delayed due to
land slide at the original STP site and relocation to new sit. After
purchasing private land in November, works at new site started thereafter.
However BRO has stopped the work in Jan 2020 stating that road above
and below STP site has to be widen in future therefore to shift STP
structures more than 12 M away from existing road edge. After various
discussion with BRO and State officers BRO has asked 12 M wide land from

centre of existing 7M wide road. Therefore, all the layout of STP structures

J
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have to re-oriented and redesign. BRO also insisted for formal permission

from them. Construction of this STP will take 8 working months once BRO

allows works at site and normalcy is returned after lockdown.

Srikot 1&D with STP- Overall Progress -10%. date of start & completion of

this project is 26 Nov 2019 & 25 Nov 2020 respectively. Works of this

project has been withheld due to Covid-19 Pandemic & lockdown.

As directed by this Hon'ble NGT, the progress relating to STP and 1&D

works is being submitted in tabular form also as under:-

Sl. [Targets to be achieved Targets achieved and the Targets Action taken
No. | as per orders dated |reasons for delay in compliance| not or suggested
10.12.2015, achieved for violation
13.07.2017 and and the of timelines
22.08.2019 and revised or non-
18.12.2019 timelines achieving of
timelines proposed targets

1 As per order dated | As per the directions of Not Not applicable
10.12.2015 and | Hon'ble NGT the targets were | applicable
13.07.2017 targets | achieved in case of Tapovan,
were fixed for the | Devprayag and  Gyansu.

STPs of Tapovan, | Regarding 40 MLD STP at

Devprayag, Gyansu | Haridwar, it was apprised

and 40 MLD STP | through affidavits that the

Haridwar which | NMCG had later revised the

were sanctioned | approval for 68 MLD STP on

before 10.12.2015 Hybrid Annuity PPP Model, as
such work is now scheduled
to be completed by February,
2020 well before the timeline
(01.07.2020) set by order
dated 22.08.2019 for ongoing
works.
2 | As per order dated Out of 18 projects sanctioned Though all the
22.08.2019 following during 2017-2019, so far 13 projects were
timelines have been are completed, 02 will be projected to be
set: - completed by July, 2020, 02 completed before
(a). The projects by December, 2020, 01 b,V 0.1.0?.2020,
undise exseattsn e March, 2021. .Hence, target is Liquidated
to be completed by dela.yed mainly due an'd Damage (LD) has
01.07.2020 Cov!d.-lg Iockdow.n, in been imposed on
addition the project at contractors who
Joshimath is also delayed due failed to achieve
to change of land and milestone during
procurement of new land and construction.
co-ordination  with  BRO. Detail thereof is
Hence, Hon'ble NGT s given under para
requested to extend timelines 5.16 ("®B) “of this
upto March 2021, in view of | March, affidavit.
Corona -19 lockdown and | 2021
unavoidable circumstances.

(b). The projects | 01 project (STP & I&D Srikot) | Not Not applicable
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where work has not | falls under this category. | applicable
commenced are to | Work has now commenced
be completed by |and efforts are being made to
31.12.2020. complete the works by
December, 2020 even after
the  Covid-19 lockdown.
Hence, target will be
achieved.

This is to be mentioned here that due to Covid-19 Pandemic & lockdown,
execution of works at all the sites are severally affected as 80-90% workers
left the sites or /and didn’t returned back after Holi festival in March 2020.
Works at Rishikesh, Muni-Ki-Reti, Gopeshwar, Rudraprayag and Srikot
Projects were re-started with limited workers after permission from
District Administration. However, every day workers are leaving sites. For
execution of STPs and appurtenant works, Experts, Engineers, Skilled
Technician and workers are required in addition of semi-skilled & non-
skilled workers. These Experts, Engineers, Skilled Technician and workers
have to come from other states. Though they have to work within site
premises but due to compulsory Quarantine rule, they are reluctant to
come to Uttarakhand. If the normalcy is restored by the end of May 2020
than 2 Project (Muni-ki-reti and Rudraprayag) be completed by Jul 2020, 3
Projects (Rishikesh, Gopeshwar and Srikot) by Dec, 2020 and 1 Project
(Joshimath) by Mar 2021.

Accordingly, Hon’ble NGT is requested to grant at least 9 months’ time
extension (6 months on account of hindrances in works due to Covid-19
lockdown and 3 months disturbance due to Monsoon season (Jul-Sep

2020), in time lines ordered vide their order 22 August 2019.

Use of Treated water:

STP Jagjeetpur, Haridwar :
In Jagjeetpur, Haridwar the capacity of two existing STPs is 45 MLD and

all the treated water is being used for irrigation of agricultural land by the
farmers. For use of treated water to be released in near future after
completion of new STP of 68 MLD capacity, a canal of 10 km leng':cpl; ;md
13.5 km out of 20 km offsets length is completed, remaining will be

completed within two months by the Irrigation Department having a



carrying capacity of 90 MLD. This canal is likely to be completed by July,
2020. Thus, all the treated water from these STPs will be used for

irrigation.

(2) STP Sarai, Haridwar :
In Sarai, Haridwar STP of 18 MLD Capacity is functional and 14 MLD STP is
under execution. For use of treated water released from these STPs, a
canal of 3 kms length in pipe, 1.5 kms in open channel, 5 kms in offsets
and 40 mtrs syphon is under sanctioning process by the Irrigation
Department and after construction of this canal all the treated water (32
MLD) from these STPs will be used for irrigation. Time lines for
completion of STP canal project at Sarai is 18 months after getting the

administrative and financial approval.

(3) STPs Rishikesh & Muni-ki-reti :

For use of treated water from STP of Rishikesh, a proposal of canal
construction of length 2.045 kms, is in the process of sanctioning by
Irrigation department. For use of treated water of 5 MLD STP at Muni-li-
Reti, Forest department has agreed to use the treated water for
development of forest nursery and herbal garden for which necessary
arrangement is being made. Time lines for completion of STP canal
project at Rishikesh is 18 months after getting the administrative and

financial approval.

Other STPs located in hilly region:

STPs in hilly region are situated very adjacent to the river and discharge of
these STPs is very less. Also, pumping will be required to use the treated
effluent which is not techno - economically feasible, hence treated effluent
as per the prescribed norms is being discharged into the river. As per the
directions of the order dated August 2018 of Hon’ble NGT, it is being
ensured that the effluent of the STPs is meeting the Coliform standards.

(Annexure -3).
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5.5

(i)

(iii)

Use of Sludge Manure

Sludge management is being taken care of properly by the concerned
agency which is evident from the fact that the digested sludge from the
STPs is being distributed free of cost to the farmers as well as the
departments such as Forest, Horticulture etc to use it as manure. Against
the production of 24911.33 cubic meters sludge manure so far, 23177.55
cubic meters sludge manure has been distributed to the farmers and other
state departments free of cost. Characteristics of sludge are also being
analysed regularly to ensure its applicability for use in agriculture and the
consumers are also being made aware of these analysis by displaying such
information at site. Sludge generation register is being maintained at all
STPs.

Status of Septage Management:

Urban Development Department, Government.of Uttarakhand, vide letter
no 597/1V (2)-Sha Vi- 2017- 50(Sha)/16 dated 22nd May, 2017 has notified
the Protocol for Septage Management. Septage Management Committee
(SMC) has been formed in all 15 priority towns/ULBs situated on the main
stem of river Ganga as per the provisions of Septage Management Protocol
(SMP). ULBs are in the process of implementation/enforcement of Septage

Management Protocol (SMP) in all priority towns.

18 Septage suction and transportation vehicles are available in 06 ULBs
namely Haridwar (10), Rishikesh (01), Muni ki Reti (01), Srinagar (03),
Chamoli Gopeshwar, Gauchar (02) and Uttarkashi (01).

As regards to the directions in para 19 of the order of this Hon’ble Tribunal
pertaining to the ‘timelines are not given Septage Management in other
hilly towns where specific septage suction vehicles are needed in these hilly
towns’, it is submitted that out of 15 Ganga Towns, total number of 18
Septage Suction Vehicles are available in 6 ULBs (Haridwar, Rishilf'esh,
Muniki Reti, Srinagar, Gauchar, Uttarkashi). Smaller ULBs are using?ucticm

Vehicles of the nearby towns. 8 Towns has fixed the rate for emptying the

Septic Tank ranging from Rs. 500 to 10000, depending upon terrain and



distance from nearby STP. With the support of SPMG, EOI was invited for
“Specialized Suction Vehicle” to be used in Hilly Areas. Only one firm
submitted his offer. The Approx. cost of a Septage Suction Vehicle is Rs. 47
Lacs. (Approx.) RFP (request for Proposal)/ Tender Document have been
prepared. As “Septage” is a liquid waste, request letter vide No. 82/ 726/
SWM/ NGT/ 2019-20, Dt 18-5-2020 sent to SPMG (Namami Gange) for
financial support. Further In a meeting of the State Ganga Committee held
on 20.05.2020, where in Chief Secretary, directed Urban Development
Department (UDD) for allocation of funds for the Septage Management as
UDD is the nodal department for Septage Management interventions in
these Ganga towns. A separate request letter No. 121/ 36/ SWM/ 2016-17,
dated 22-5-2020 sent to Secretary, Urban Development, Uttarakhand for
financial and administrative approval for 3 towns i.e. Devprayag, Badrinath,
Gangotri. For procurement of specialized type of “Septage Suction Vehicles”

for Hilly Terrains, it may take about 9-10 months in procurement.

(iv) 'Model Bye Laws for Septage Management' for fixing user charges and

registration of private septage suction vehicles, has been prepared with

‘;"“':- \ technical support of GIZ and sent to all ULBs for adoption & notification
rom their respective Municipal Boards. The Bye Laws has been notified by
ULBs and approved in 4 ULBs (Muniki Reti, Kirti Nagar, Rishikesh,

Badrinath) from their Boards and 2 have sent for notifications, 2 have

invited objections and 03 towns have redrafted.

(v) With regard to the directions pertaining to the Septage Management in
Para 19 of the order dated 18.12.2019 of this Hon’ble Tribunal that in no
cases Septage either solid or non slury form should be disposed in any
stream leading to the river Ganga or its tributaries, it is humbly submitted
that every hilly towns has formed Septage Management Committee(SMC)
headed headed by the Sub-District Magistrate of the town, Executive Officer
as Member Secretary and Jal Nigam / Jal Sansthan Engineers as~ExXpert
technical Members. State Septage Management Committee meeting has

been convened under the Chairmanship of Secretary, Urban Department on

10



(vi)

Dt. 20-8-2019. Srinagar, Devprayag, Bageshwar, Dehradun, Pithoragarh,
Bhimtal and Bhowali have been shortlisted to demonstrate Faecal Sludge
Septage Management (FSSM) by National Institute of Urban Affairs (NIUA).
Time to Time directions have been issued to all the ULBs for effective

Septage management in all Ganga towns.

With regards to the directions pertaining to the co-treatment of Septage
with existing STPs contained in para 19 of the order dated 18.12.2019 of
this Hon’ble Tribunal that there is no clear cut action plan is emerging out
with timelines for co-treatment of Septage with existing STPs, it is humbly
submitted that Presently, the septage received at the existing STPs is being
managed to be treated as per the recommendations given by IIT Roorkee
but in view of the septage protocol to treat septage of the surrounding area
of 25 Km, ‘Co- Treatment’ of Septage in existing STPs, Techno-commercial
offers are invited for ‘Co- Treatment’ of septage in existing STPs from
“Septage Management Expert” firms for preparing DPR. State level
workshop conducted by NIUA in Dehradun on 29-11-2019 inviting 21 town
level ULB officials, Jal Nigam and Jal Sansthan Engineers in order to get

better understanding on “Septage Co- Treatment Subject”.

For the Septage Management at Rishikesh, Septage Management Cell (SMC)
has convened 04 numbers of meetings so far. Detailed household survey
along with geo-spatial mapping has been completed in Rishikesh with
support of GIZ-SGR (Feb./March 2020). The door-to-door survey was carried
out in total 24 wards of the city that were marked as “partially covered” or
“not covered” during the earlier ward-wise mapping exercise (SFD) by GIZ.
Geo-tagging of all the 9459 households/ properties have been done and
geo-spatial maps developed. Septage Management byelaws have been
prepared by Rishikesh Nagar Nigam and approved by the Municipal Board
and published in newspaper for public objection/comments. It is now in the
process of Gazette notification. Registration of private vehicle operator,
Gazette Notification of user charges/Septage Management byelaws are in

progress. Based upon the survey findings, roaster preparation of identified

11



households having septic tanks is to be done for scheduled desludging. In
the supervisory Committee meeting held on 05.02.2020, it was directed to
conduct such household survey in all Ganga towns by respective city
Septage Management cell. UDD has directed all priority town ULBs in this

regard.

(viii) Based upon the survey in Rishikesh, Muni ki Reti has already initiated the
survey which is now stopped due to lock-down and is to be resumed soon.
Other ULBs have to conduct similar survey for initiating septage

management actions.
5.6 Compliance in Relation to Industries:

(i) Out of 7694 industries which are in operation in the State of Uttarakhand.
5949 units are having valid Consolidated Consent to Operate and
Authorization (CCA), while 540 CCA applications are under consideration at
various levels. Remaining 1205 units have been issued direction to Show
Cause and are in different phases of compliance. Board in its 22" Board

meeting has exempted fee for hotels, Ashrams, Dhramshalas and MSME

units from year 2002 to 31 December, 2019 vide letter no. UEPPCB/HO/22"

jn
1i glton

(GPIs) located along the main stem of river Ganga have been inspected by
Uttarakhand Environment Protection and Pollution Control Board
(UEPPCB). Out of 54 units, 02 are found closed and 52 were found
complying

(iii) All the three CETPs in Uttarakhand (situated at IIE Haridwar, IIE Pantnagar,
Eldeco SIDCUL Industrial Park Limited, Sitarganj) are operational and
complying. Treated effluent is conforming to the norms laid d’é’w}] by
MOoEF&CC for inland water discharge. For real time monitoring, the online

continuous monitoring system has been installed at all the three CETPs.
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State PCB is also regularly monitoring their performance. Monitoring
performance is annexed in Annexure- 5. All operational industrial units in
ESIPL Sitarganj are connected with CETP. In Industrial Estate Haridwar, out
of 531 Industries only 20 Industries are not connected with CETP due to
non-availability of conveyance System. This work has already been
sanctioned in December, 2018 and the work is under progress, 75% work is
alrady completed and 100% is expected to be completed by 15 October,
2020, with this work all industries will have connectivity to CETP, except
M/s Hero Motors which has its own ETP. In IIE Pantnagar, out of 499
Industries 254 Industries were not connected with CETP because of non-
availability of conveyance System. Although they were having their own
treatment system. Now, out of these 254 Industries 61 Industries have been
connected to CETP by laying sewer line and for remaining 193 industries,
the work is in progress 25% work has been completed. The 100% work of
laying conveyance system is expected to be corﬁpleted by 31° January 2021
as the work was hampered due to nationwide lock down to prevent from
‘COVID-19’

(iv) There are 21-Hydro Electric Projects (HEPs), out of which only 6-HEPs are

above 25 MW capacity and require sewage treatment system for treatment

and disposal of sewage. All these 6-HEPs have installed STPs of appropriate

capacities for treatment and disposal of waste water.

With regards to the directions pertaining to the Rawali Mahdood drain as

contained in the para 19 of the order dated 18.12.2019 of this Hon’ble

Tribunal that ‘the action proposed to be taken for the this drain has not

been clearly mentioned’ In this regard, it is submitted that Rawali Rao drain
is not being polluted by SIIDCUL CETP. However, it is found that a residential
colony of Haridwar Development Authority (HDA) is located adjoining to
SIIDCUL boundary and it has no STP to treat the sewage which might be
entering into Rawali Rao drain or finding its way in nearby low lying area or
Nala. Pollution Control Board has issued notice to Haridwar Deveg;)ment

Authority to provide proper treatment system for effluent generated

nearby housing colony. It is mention that the nearby there are 04 hotels to

13



(v)

i)

(i)

whom Board has been issued Show Cause Notices and one of them Closer
Notice. Now all hotels have complied and provide treatment system. So that
the Show Cause Notices and Closer Notice have been revoked. One another
hotel is identified and notice has issued for compliance. As per recent report
no any domestic discharge found in Rawal Mandood Drain.
As regards the directions pertaining to the functioning of CETPs as contained
in the para 19 of the order dated 18.12.2019 of this Hon’ble Tribunal that
‘can the industries which are not connected to CETP but having standalone
ETP must be complying with the prescribed norms and what is mode of
disposal of effluent in not clear in the report. Till they are connected to CETP,
SPCB may take a view on their operations if such units are not found to be
complying with the stricter standards’. In this regard it is to be submitted that
in Sitarganj, all units are connected with CETP, In CETP Pantangar, 193 units
are not connected with CETP due to non-availability of conveyor system, all
such units have their own ETP and meets the pi'escribed limits and treated
effluent is being reuse/recycled in own premises. In CETP Haridwar, 20 Units
are not connected with CETP due to non-availability of conveyor system,

which have their own ETP and all such units and their ETP meets the

\\prescribed limits and treated effluent is being reuse/recycled.

Installation of STPs/ treatment facilities in Hotels/Ashrams and
Dharmshalas:

UKPCB has issued public notice in the newspaper, Dainik Jagaran, on dated
16.11.2019 for compliance and to obtain consent from the board. Total
1589 hotels are registered in the UKPCB portal at regional office level. Out
of 1589, 1016 hotels have valid consent (CCA) and 208 applications for
Consent of Hotels are under process. Board has issued notices at regional
office level to 365 hotels and 370 Ashrams and Dharmshalas for obtaining

CCA and to comply provision of Water Act, 1974 as amended.

The State government of Uttarakhand has empowered the Cﬁ_é?r;nan,
UEPPCB for imposing environmental compensation of Rs. 5000 per day in

case of hotel, ashram and Dharmshalas discharging wastewater directly into

14



river Ganga and its tributaries vide letter dated 12.11.2018. The UEPPCB has
issued necessary directions to all Regional Offices for further necessary

action in the matter on dated 03.01.2019. Annexure-6.

5.8 Water Quality Monitoring of river Ganga and its tributaries:

Water quality monitoring of river Ganga and its tributaries is being carried
out by the Uttarakhand Environment Protection and Pollution Control
Board at various locations. Water quality data of river Ganga indicate that
water quality up to Rishikesh is 'A' Class as per Designated Best Use (DBU)
criteria of Central Pollution Control Board. However, after Rishikesh to
downstream of Haridwar water quality is observed “B” Class which is fit for
outdoor bathing. The Monitoring of water quality of river Ganga and its
tributaries is being undertaken at 29 places. The Water quality reports are
annexed in Annexure-7. The UEPPCB and Uttarakhand Peyjal Nigam has
installed real time water quality monitoring stations at Har-ki-Pauri and VIP

Ghat respectively at Haridwar.
5.9 Maintenance of Environmental flows in River Ganga:

(i) Central Government notified the following minimum environment flows to

be maintained at locations downstream of structures or projects meant for
“f“'i’\.ll_diversion of river flows for the purpose like Irrigation, hydropower,
X ii"-::_fjf,}domestic and industrial and other requirements vide its order dated
//f/ 09.10.2018 of Ministry of Water Resources, River Development and Ganga

Rejuvenation.

S. No. Season Months % of E-flow
i 1% Dry Nov to March 20
2. Lean Oct, April and 25
May
3. High Flow June to Sept. 30
Season

(ii) The Central Water Commission shall be the designated authority and-the
custodian of the data and shall be responsible for supervision, monitoring,

regulation of flows.
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(iii))UJVNL being the State Power Generating Company is maintaining the e-flow

5.10

(i)

(ii)

regularly through its Maneri Bhali Stage-l, Maneri Bhali Stage-Il and Chilla
Hydro Power Project and the information regarding the same is being sent

to CWC regularly.
Disposal of Bio-medical Waste:

Both the Common Bio-Medical Based Treatment Facilities (CBMWTF) have
been directed to obtain Environmental compensation by UEPPCB. In reply
to that M/s Global Environment Solution, Udham Singh Nagar has filed writ
petition in the Hon’ble High Court, Nainital (WP No0.902/2016) mentioning
that existing facility is not covered in the said order and the decision is
pending. Another facility M/s Medical Pollution Control Committee has
replied that their facility had obtained NOC in year 2004 prior to the
notification of MoOEF&CC dated 17.04.2015, and accordingly does not
require EC. Also, the facility has represented that the Hon’ble NGT in the
order dated 10.05.2017, under Application No. 169/2016, mentioned that
5.0. No. 1142(E) dated 15.04.2015 issued by MoEF&CC is only prospective
and not retrospective, the common bio medical waste treatment facility run
by respondent no-3 cannot be directed to be closed for want of
Environmental Clearance.

Government of Uttarakhand has also constituted State Level advisory
committee under the chairmanship of Secretary, Health and district level

monitoring committee under the chairmanship of District Magistrate
Compliance of Solid Waste Management (SWM) Rules, 2016;

Present Status of implementation of 'SWM Rules 2016’ is as follows:-
Urban Development Department has prepared and submitted the 'State

Action Plan 2017' for the management of solid waste in entire State. ‘State
Policy and Solid Waste Management Strategy, 2018’ has also been
promulgated vide Office Order dated 01.01.2019. )

Out of total 196 wards, in 186 wards Door to Door Collection of-JSW is

being done (94.90 %). In 96 wards, source segregation is being done. (49%)

Jd
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(iii) Against total waste generation of 395.30 MTPD, 207.51 MTPD in being
treated. (55.80%).

(iv) In all 15 Ganga Towns, Wet Waste and Dry Waste is being measured every
day.

(v) For value addition to recyclables/ plastic/ card boards/ rubber etc in 14
ULBs “Plastic Compactors” are installed. Till 20-5-2020, Rs. 81.83 Lacs has
been generated as revenue by selling the above recyclables.

(vi) Details of DPRs of SWM Ganaga Towns: 1 No Plant Functional (Haridwar);
10 No DPRs approved and First Installment of Central Share disbursed, but
State Share awaited. Rest 4 are in process of approval.

With regards to the directions pertaining to the ‘preventing dumping of
solid of solid and other waste in and around Ganga’ contained in para 28 to
ii of order dated 18.12.2019 of this Hon’ble Tribunal, it is submitted that
strict directions have been issued from Urban Development Department to
all the 15 Ganga towns for preventing dumpin;g of Solid and other waste in
and around Ganga. Further instructions have been issued that for the non-
compliance “Environmental Compensation/Charges” may be levived.

With regards to the directions pertaining to the preventing dumping of solid

of solid and other waste in and around Ganga contained in para 28 to iii of

order dated 18.12.2019 of this Hon’ble Tribunal, it is submitted that Bio
| remediation Machine has been procured and is functional in Srianagar,
IMuni ki reti. Tender Process initiated in Doiwala for the above machine. As
per report of NN Kotdwar, within 3 weeks above machine shall be procured.
In NN Rudrapur, tender process complete, Work Order issued on 1089,
dated 26-2-2020. Process to remediate legacy waste in Rishikesh has been
initiated by Nagar Nigam, Rishikesh. Meeting held in Chairmanship of

Secretary Urban Development, Uttarakhand and directions issued vide

Letter No. 388/ 1V(3)- 2020- 12 (8 SWM) 19, Dt 20-2-2020. (Annexure- 8)

Following decisions were taken: Legacy Waste dump site of Dehradun shall
be remediated/ treated with the Financial and Technical support of UUSDA

(ADB Funded Project) of Urban Development. Directions issued to ULB
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Rishikesh, Roorkee, Doiwala, Rudrapur to treat their legacy waste. Detail of

legacy Waste treatment and disposal is furnished as below:

Sr. Subject ‘Compliance/ Status Report, Name of the ULB/ Quantity/
No. Cost of DPR in Cr.
1 | Legacy Waste | Name of ULB Quantity in Cu. mt. DPR Cost in Cr.
DPRs in Lacs
prepared, Nagar Nigam, 1.61 10.91
Quantity and Roorkee
Cost NN, Haldwani 2.60 18.26
NN, Dehradun 6.24 27.95
NN, Haridwar 2.83 19.66
NN, Haridwar 2.50 6.96
NN, Kashipur 1.03 7.68
NN, Rishikesh 2.72 18.92
NPP, Srinagar 0.14 91
NN, Kotdwar 0.12 .84
NN, Rudrapur 0.43 3.84
20.22 115.93

5.12 Preparation of maps and zoning of flood plains.

(i) Flood Plain Zone notified in two stretches namely; (a) 10 Km reach of river
Bhagirathi in Distt. Uttarkashi, from Gangori to Badethi Chungi and (b) 50 Km
reach of river Ganga in Distt. Haridwar, from Chandi bridge to Kalsiya (UP
Border).

Survey and Hydrological study work in other 6 stretches namely (1) Gangotri
to Devprayag, (2) Bhilangana river, (3) Badrinath to Devparyag, (4)
Mandakani River, (5) Devparyag to Rishikesh and (6) Rishikesh to Bhimgoda
barrage has been completed. Preparation of flood plain map and subsequent
notifications in respect of those stretches is likely to be completed by
September, 2020. As per updated progress approximately 80% work of flood

plain zoning has been completed.

In District Uttarkashi, 06 Nos encroachers have been identified in flood plain
notified area and the process for removal of these encroachment has been
initiated as per the provisions of 'Uttarakhand Flood Plain Zoning Act, 2012'.

(iv) In District Haridwar, 13 Nos encroaches have been identified in the flood
plain notified area and the process for removal of these encroachrﬁgﬁ{has

been initiated as per the above said Act.

5.13 Mining activity under supervision of the concerned authorties.
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The Directions issued by the Hon’ble NGT in its order dated 10-12-2015 in
OA No. 10/2015 and the judgements pronounced dated 14-5-2019 and 29-5-

2019 are fully complied by the State Government.

The Mining Department vide letter 962/Green Tribunal/ Bhu. Kha. Ni.Ee
/2015-16 dated 2.2.2016 has issued directions to all District Magistrates and
agencies involved in carrying out mining in state viz Garhwal Mandal Vikas
Nigam, Kumaon Mandal Vikas Nigam, Uttarakhand Forest Development
Corporation for strict compliance of the directions of Hon’ble Tribunal dated

10-12-2015 in OA No. 10/2015.

It is submitted that River Bed Mining in the State of Uttarakhand is carried
out in highly regulated and scientific manner as per the provisions of State
Mining Policy and Uttarakhand Mining Mineral Rules, 2001 (Amended Time
to time). District Survey Report for River bed mining for each district in the
state is prepared as per the guidelines issued by the MoEFCC, Govt. of India
vide notification dated 15.01.2016. The Mining Leases and Mining Permits
for River Bed Mining in the State are sanctioned by the State Government on
the basis of the recommendations of District Committee comprising Sub
Divisional Magistrate, Divisional Forest Officer’'s representatives, Mining
Officer, Geologist and Assistant Irrigation Engineer, recommendation of
concerned District Magistrate and Director, State Geology and Mining
Department. It is compulsory to obtain Environment Clearance, Forest
Clearance if required, approval of Mining Plan, Consent to Establish and
Operate from State Pollution Control Board prior to the sanction of the
Mining Leases. The sanctioned area is demarcated leaving one fourth of the
River width from both the banks and excavation of RBM is carried out with
in the demarcated area up to a depth of 1.5 meter. The State Mining Policy
and Rules does not permit use of machines i.e. JCB, Poclain etc. for
excavation of River Bed Material. Also no suction pumps are permitted for
river bed mining. Mining activities are carried out under the supervisicn of

State corporation officials, District Mines Officer and District Geologist.
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Further, as per the existing mining policy 2016 mining activities are not
permitted from 30" June onwards up to 30" September during the

Monsoon season. Also mining is prohibited from sunset to sunrise.

The State Government is committed to stop illegal mining, illegal storage
and illegal transportation of mineral. In order to prevent illegal mining,
illegal transportation and illegal storage, the State Government has
formulated Uttarakhand Mineral (illegal mining, transportation and storage
prevention) Rules, 2005 (amended time to time) under section 23 C of Mines
and Mineral Regulation and Development Act, 1957. In the Rule 13 (2) of the
said rule, the provision has been made to impose a penalty up to Rs. 2 Lacs
on persons found guilty of illegal mining and illegal storage of mineral and
also on the seized River Bed lllegal Material, a sum equalty five times of the
existing royalty is charged. In the said rule provisions have been made to
penalize the vehicles involved in illegal mining and illegal transportation. At
District level an Anti-Mining Cell comprising of officials from Revenue
Department, Mining Department, Forest Department and Police Department
is constituted for checking illegal mining, illegal storage and illegal
transportation. To transport mineral from one place to another place a
transit pass (rawana) is mandatory as per the relevant Rules. At every mine’s

entry and exit gate installation of CCTV camera and weigh bridges at entry

gate have been made compulsory. In order to prevent illegal mining, illegal
o H storage and illegal transportation the State Government has proposed to
1 “

- ,l

establish District Anti-lllegal Mining Force in each District of the State in
;} which the personnel shall be kept on deputation from the Police
: Department. The Government is also planning to enforce use of a vehicle
tracking system on all the vehicles involved in transportation of minerals, so

that the real time movement of vehicles can be tracked.

A replenishment study of River Bed Material (RBM) in River Ganga and its
tributaries in District Haridwar has been conducted by Forest Research

Institute Dehradun in 2018. According to the report submitted by the FRI,
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the RBM deposited in various mining lots sanctioned to the Uttarakhand

Forest Co-operation after rainy season is given as follows.

SL. no. lots RBM Deposited (Lac cubic mtr)

1. Ganga Shyampur 11.50
2. Ganga Bhogpur 13.69
- Ganga Chidiyapur 4.71
4, Ganga Bishanpur 19.46
5. Rawasan-| River 6.99
6. Rawasan-Il River - 3.44
7 Kotawali River 0.68

Total- 60.47

The RBM deposited in the above mining lots need to be excavated in order

to protect the river bed and its course.

5.14 Plantation and Biodiversity parks:

(i) Plantation:- Since inception of NMCG, 7651 ha. Area has been planted upto
2019-20 rains under Namami Gange, Forestry Interventions for Ganga
project. Efforts are being made to select areas along the river Ganga for
plantation. In the rains 2019-20, apart from the main plantation drive, 2

L plots 5 ha. each have been planted along river Ganga near Rudraprayag and
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1.20 ha. area has been planted adjacent to Chandighat River Front

Development in Haridwar.

Bio-diversity Zone:- Bio-diversity Zone has been created in 25 ha. Area of
Jhilmil Jheel Wetland Conservation Reserve, Rasiyabad of Haridwar forest
division. Records of plants, animal and birds inhabiting the area are being
maintained.

(iii) Ganga Vatika/Eco Park:- For making awareness about conservation of
natural ecosystem, on the banks of river Ganga, 06 Ganga Vatika/Eco Parks
have been developed in Haridwar, Rishikesh, Uttarkashi, Kunaun (under
Rajaji National Park), Lachhiwala (Dehradun) and in Siddhbali Kotdwar ‘with
total area of 13.25 ha. Under the APO 2020-21, efforts are being made to

develop more Ganga Vatikas under Namami Gange Program.
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(iv) Public event/Information Education Communication (IEC) activities:- Forest

Department of Uttarakhand is continuously organizing awareness programs,
events and campaign among public, specially youths & school children
regarding the need, importance and way of keeping Ganga clean through
various activities. PMU office Forestry Interventions for Ganga has been
regularly organizing programs on specific occasions eg. Ganga Vriksharopan
Week, Ganga Divas, World Environment Day, International Biodiversity Day
etc. under Namami Gange Program. Total 57,925 plants have been planted

during Ganga Vriksharopan Week.

5.15 Tourism Policy and its compliances: -

-
- = &

(a)

The Government of Uttarakhand has promulgated a 'Tourism Policy in
2018'. The State Tourism policy has addressed few major challenges
including the unplanned infrastructure development in and around Hill
areas and need of urgent interventions like identification of permissible
carrying capacities to enable sustainable planning, traffic and tourist
management strategies and solid waste Management at tourism
destinations. The policy also stresses that while encouraging wildlife
tourism it shall be ensured that it does not disturb, deteriorate or have any
negative impact on the environment. State Government/UTDB is carrying

ut char-dham caring capacity study through “United Nations Development

[« )
\ ﬁrogram” (UNDP). To avoid pollution of rivers separate guidelines for rafting

oy

:f'-ﬁ"_.-"k'iave been issued under the River Rafting/ Kayaking Rules (Amendment

//

, 2018). Rule 28 Sub rule (14) mandates that under any circumstance, the raft

carrying vehicle of licensee must not enter an area of 100 mts from the river
bank or shall be bound as per guidelines provided by National Green
Tribunal from time to time. Also, Ch. VIl of the said rules provides the
conditions relating to Environment Safety. Rule 24 which mandates every
operator / permit holder to ensure compliance of the following conditions:-
Shall conserve the eco-system and wild life in view of the eco-sensitivity of

the Himalayan region.
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(b) Shall ensure disposal of garbage in a pit prepared for the purpose or at a
designated place. In no case the garbage shall be disposed off into river.

(c) In no circumstances, polythene and plastic shall be consumed.

(d) All non- degradable substances such as, empty bottles, tin etc. shall be
handpicked and kept in the waste of municipality and the same shall be
disposed off through appropriate method.

(e) Rivers, streams and springs shall be kept pollution free from contamination
by soap (detergent).

(f) No guide/ employee/ tourist shall use Radio, Tape Recorder or any other
electronic entertainment device in high volume.

(g) Taking away of tree/ plant cuttings, seeds and roots from Uttarakhand
shall be deemed illegal.

Further the permits For Temporary beech Camping on forest/ revenue land
situated along river banks is given by the concerned Department (Forest/
Revenue as applicable)/ concerned District 'Magistrate. It has been
confirmed by the District Magistrate Tehri and District Tourism Development
Officer, Pauri that no camps exist within 100 mts from the centre point of

river Ganga.

Action against identified polluters, law violators and officers responsible
for failure for vigorous monitoring.

dustries- Action taken by Uttarakhand Environment Protection and
pllution Control Board:

total of 7694 Nos. of industries are in operation in the State of
ttarakhand. 3020 inspections (as on 31.03.2020) have been carried out by
the Board in the year 2019-20. Out of 7694 industries, 5979 units are having
valid Consolidated Consent to Operate and Authorization (CCA), while 540
CCA application is under consideration at various levels. Status of Action

taken by UEPPCB during last 02 years is as follows:-

Year No. of Show Cause No. of Closures
Notices i
2018-19 1824 267
2019-20 (as on 31.03.2020) 328 38
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Board has also recovered Rs 73.76 Lakhs as an amount of Environment
Compensation from the defaulting industries.

(2) Hotels and Dharmshalas- Action taken by Uttarakhand Environment
Protection and Pollution Control Board.
The UKPCB carried out inspection of the Rawali Mahmod area in Haridwar
and found 4 nos. of hotels discharging over flow sewage into drain. Directions
under the Water (Prevention and Control of Pollution) Act, 1974 was issued
as on 25.01.2019 to all 4-hotels. As on date, 04 hotels have complied and one

another hotel is identified and Board has issued notice for compliances.

Board has also issued notice to the Vice Chairman, Haridwar Development
Authority (HDA) on 10.04.2019 as to why the complaint case shall not be filed
against occupier of the Inderlok Residential Project for not having sewage
treatment plant. As per recent report no domestic discharge found in Rawali
Mehdood Drain.

(3) Bio-Medical Waste- Action taken by Uttarakhand Environment Protection
and Pollution Control Board.

Notices have been issued to 50 Health Care Facilities (HCFs) under section-5

of the Environment (Protection) Rules, 1986, due to non-compliance of
provisions of the Biomedical Waste Management Rules, 2016 and collected
Rs 14.00 Lakh from defaulting Health Care Facilities as Environment
Compensation.

''''' i UEPPCB has imposed environmental compensation of Rs. 50,000/ each on 48-
HCFs and 02-Common Bio Medical Waste  Treatment Facility (CBWTF) due
to non-compliance of provisions of Bio-medical Waste Management Rules,
2016.

(iii) Apart from environmental compensation, the UEPPCB has also filed complaint
against 4 HCFs and 1- CBWTDF, before the Designated Court to take action

under section-15 of the Environment (Protection) Act, 1986.
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(4)

(i)

(5)
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Solid Waste Management- Action taken by Urban Development

Department, Govt of Uttarakhand/ Urban Local Bodies.

Prohibition on use of plastic has been imposed with a provision of penalty of
Rs. 5000 for violation. Regular drives to confiscate plastics from shopkeepers
and plastic users are being carried and accordingly fines are imposed on
violators. Till date, ULBs have collected Rs. 110.53 Lakh as penalties from
plastic users/ violators.

As per “Anti Littering and Anti Spitting Act 2016” and “Plastic Ban” provisions
total 7814 Challanes and Rs. 30.87 Lacs recovered.

lllegal Mining: Action taken by Mining department/competent authorities.

The enforcement work done to prevent illegal mining/illegal

transportation/illegal storage in the last five financial year is as follows:-

N

SL. no. Financial Year llegal Penalty (In
mining/storage/transportation Rs. Crore)
cases '

1L 2015-2016 1324 12.27

2. 2016-2017 1424 4.41

3 2017-2018 3231 9.44

N 4, 2018-2019 2649 26.99

:“._\ 5. 2019-2020 2502 9.62

Me 2020-21 (April 35 - 0.54

2020)
Total- 11,165 63.27

In the financial Year 2018-19, in District Haridwar 1333 cases of illegal
transportation/illegal mining/storages have been reported and a sum of Rs.
3.91 crore has been recovered as penalty. In the financial Year 2019-20, in
District Haridwar 1371 cases of illegal transportation/illegal mining/storages
have been reported and a sum of Rs. 3.50 crore has been recovered as
penalty. During this financial year 2020-21 (April 2020) in District Haridwar
21 cases of illegal transportation/illegal mining/storages have been rﬁe.;t;rted

and a sum of Rs. 0.09 crore has been recovered as penalty.
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(6) Liquid waste Management-
(a) Action taken by Uttarakhand Peyjal Nigam.

(i) Disciplinary action is being taken against the officers found prima-facie
guilty of not discharging their duty diligently. So far, adverse entry against
01 Superintending Engineer, warning to 1 Project manager and 03 Assistant
Project Engineers and Show Cause Notices to 06 other officers have been
issued and appropriate action is being taken as per rules.

(ii) The projects are being executed on Design Built Operate and Transfer
(DBOT) basis with 15 years performance based O&M responsibility of the
Contractor(s). For delay in project execution, liquidated damages (LD) have

been imposed on the contractors as per the table below:-

Sl LD Amount
Fi Project
. Name of Firm / Projec (Rs. in lakh)

1 M/s. VA Tech. WABAG Ltd. Chennai (Up-gradation 50.21
27mld Jagjeetpur& 18 mid Sarai)

2 M/s S.M. Construction, Agra JV (Haridwar Sewerage 8.63
Arihant)

4 M/s. AasthaEnviro Engineers Pvt. Ltd Gurgaon, Haryana 3.35
(Swaragashram)

5 M/s. Gannon Dunkerley& Co. Ltd 3.00
M/s. Ercole Marelli Impianti New Delhi (Rishikesh 1&D
with STP)

6 M/s. Aastha Enviro Engineers Pvt. Ltd, Gurgaon, 2.60
Haryana (Kirtinagar I&D)

7 M/s.Eco Protection Engineers Pvt. Ltd. Chennai-600101 14.52
(Srinagar I1&D with STP)

8 M/s.Eco Protection Engineers Pvt. Ltd. Chennai-600101 0.77

(3.5 mld stp upgradation Srinagar)

9 M/s. Jai Bhushan Malik, Contractors Patiala JV M/s 38.19
Confident Engineering India Pvt. Ltd. Coimbatore
(Rudraprayag I1&D with STP)

10 M/s. Jai Bhushan Malik, Contractors Patiala JV M/s 35.00
Confident Engineering India Pvt. Ltd. Coimbatore
(Karanprayag 1&D with STP)

11 | M/s. Jai Bhushan Malik, Contractors Patiala JV M/s 19.00
Confident Engineering India Pvt. Ltd. Coimbatore =
(Nandprayag I&D with STP)

12 M/s. Jai Bhushan Malik, Contractors Patiala JV M/s 105.00
Confident Engineering India Pvt. Ltd. Coimbatore
(Gopeshwar I&D with STP)
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13 M/s. Aastha Enviro Engineers Pvt. Gurgaon, Haryana 24.00
(Badrinath I&D)

(b)  Action Taken by State Program Management Group(SPMG): —
While exercising the power under section 5 of Environmental Protection Act,
1986, the State Program Management Group also has issued notices to 62
Households in Devprayag town which were found directly discharging
untreated sewage into the River Ganga at Devprayag town.

6. It is humbly prayed that the compliance report being filed by the deponent
in compliance of the orders dated 18.12.2019 of this Hon'ble Tribunal may

kindly be taken on record.

DEPO T

VERIFICATION |

|, the above named deponent, hereby solemnly affirm and state that the

nt of my present affidavit are true to my knowledge based on the official
and believed to be true and correct and nothing material has been
" \c'd'_,rx'rf’ealed there from.

R ,\‘} Verified by me at Dehradun on the f’) day of June, 2020.

U] b
)‘:"‘H—-p..a.—-—_’{il

DEPONENT
Filed by

(RAHUL VERMA)
4 '3 o f w Additional Advocate General for State of Uttarakhand.
137, Tower No. 10

This afﬂdt{l(' n befpre s
-------- .f «/f W ,ﬂ\ Supreme Enclave, Mayur Vihar-|,

who is identified by Shii sssessssessassen Delhi-110091
S DAY O s dso it f‘}_) E-mail- advrahulverma9999@gmail.com

(Rajender Singly Meg
Advocate & Notary, ehradun
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Office of the Program Director

r NAMAMI State Program Management Group
A “GE Namami Gange
Dehradun, Uttarakhand

Letter No. | 56 /SPMG/Namami Gange/ SC Dated:2 S—/DL/‘QO"- ©

Ganga's purity is our responsibility
Save Ganga- Save Water- Save Life

Minutes of the Meeting of the Supervisory Committee (constituted as per the order of Hon’ble
National Green Tribunal in OA 10/2015 and OA 200/2014) under the chairmanship of Principal
Secretary, Forest and Environment.

Venue: Conference Hall, Chief Secretary Building, Ground Floor, Secretariat, Dehradun
Date: 05.02.2020.
Time: 11.30 a.m.

In compliance of the Hon'ble National Green Tribunal (NGT) order, a meeting of the Supervisory
Committee was convened under the Chairmanship of Principal Secretary, Forest and
Environment, GoUK. The following representatives from the concerned departments attended the
meeting:-

Sh. S.D. Singh, APCCF/Nodal Officer, Uttarakhand Green Issues.

Sh. Uday Raj Singh, Additional Secretary/Program Director, SPMG, Dehradun.
Sh. Purushottam Singh, Director (O), UJVNL, Dehradun.

Sh. Bhuwan Chandra, CCF, Forest Department, Uttarakhand.

Sh. Bhajan Singh, Managing Director, Uttarakhand Peyjal Nigam.

Sh. Anil Kumar, Joint Director, Geology & Mining Department, Uttarakhand.
Sh. Sanjeev Kumar Srivastava, SE, Irrigation Department, Uttarakhand.

Sh. Chandan Singh, CEO, UEPPCB, Dehradun.

Sh. Ravi Pandey, SE, Urban Development Department, Uttarakhand.

10 Mrs. Neelima Garg, GM, Uttarakhand Jal Sansthan, Dehradun.

11. Sh. Akshay Kumar, Environment Specialist, SPMG, Namami Gange, Uttarakhand
12. Sh. Merajuddin Ahmad, Technical Expert, GIZ-SGR.

13. Sh. Subhash Chand Panwar, AEE, UEPPCB, Dehradun.

14. Sh. Kamal Bhatt, IEC & SWM (E), Urban Development Directorate

15. Sh. Sushil Bhatt, AE, SIIDCUL, Dehradun.

At the outset, Program Director, State Program Management Group (SPMG) welcomed the
Chairman as well as the members of the Supervisory Committee and the Heads and officials of
the concerned Departments.

N Ao &R =

©

Chairman enquired as per the directions of Hon'ble NGT what are the key issues to be discussed
in the DGCs and compliance to be reported and what sort of monitoring mechanism has been
developed for the adherence of the compliances ensured for the abatement of pollution of river
Ganga.

Program Director, SPMG apprised that the agenda points to be discussed in the District Ganga
Committees and compliances to be reported as per Hon'ble NGT's directions has already been
circulated to all the Chairmans of District Ganga Committees which are as follows:

» Status of undergoing works under Liquid waste management and Septage management.
 Status of Hotel Dharmshalas, Ashrams and polluting Industrial units.
e Status of Municipal Solid Waste management.

Address: 117, Indira Nagar, Dehradun &/
Office : 0135- 2769932/2763436 : Fax no. 0135-2763434
e-mail: spmgngrba.utk01@gmail.com
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Office of the Program Director

NAMAMI State Program Management Group
ARMIFEE

mgc Namami Gange

Dehradun, Uttarakhand

Letter No. /SPMG/Namami Gange/ Dated:

Ganga's purity is our responsibility
Save Ganga- Save Water- Save Life

* Flood plain management

+ Mining Regulations.

» Status of identification of activities which may be threat in the areas of specified District.
¢ Any other item specific to District for Environmental Monitoring / Compliances

Chairman directed to chalk out the monitoring mechanism for the resolution of the issues by the
concerned departments through holding interdepartmental and intradepartmental meetings and
the issues which can't be resolved at DGCs level should be put up before the Executive
Committee meetings. Further the key issues related to policy interventions should be put up
before the Supervisory Committee for final decisions.

District Ganga Committees to hold the meeting regularly and submit the actions taken report on
monthly basis.

(Action: Respective District Magistrates & DFOs)

Directions in relation to collection and disposal of Sewage.

Status of undergoing works under Liquid Waste Management-

Chairman enquired about the ongoing activities under Liquid Waste Management and adherence
of timelines as per the directives of the Hon’ble NGT.

It was apprised to the Committee that as per the Hon'ble NGT's directions dated 18.12.2019
a)"Timely completion of all projects relating to sewage treatment be ensured i.e. by 31.06.2020
in respect of ongoing projects and by 31.12.2020 in respect of others, failing which compensation
has to be paid in terms of order dated 22.08.2019."

b) “Till then, to avoid untreated sewage being discharged directly into Ganga, interim remedial
measures have to be adopted and for the default after 01.11.2019, compensation has to be
deposited in term of order dated 22.08.2019.”

c) It is important that all STPs should meet fecal coliform standards if it is discharged into the
river.

Jal Nigam apprised to the Committee that out of 18 projects, 13 projects have been completed,
2 projects are scheduled to be completed by Feb-2020, 1 project by Mar-2020, 1 project by April-
2020 and remaining 1 project by June 2020 (This project is related to construction of 2 STPs at
Joshimath of which 1(1.08 MLD STP) has already been completed in June 2019 but construction
at the other STP (2.70 MLD) site the work had to be stopped on account of landslides. The STP
site has since been relocated to a new site where work has commenced and is scheduled for
completion by June 2020. In 18 projects, out of 30 STPs proposed 25 STPs are completed and
03 STPs (1 no. 26 MLD STP Trial run started) are to be completed by Feb-2020, 01 STP by Mar-
2020 and 01 STP by June, 2020.

Against 18 projects out of 59 drains proposed, 48 Drains has been intercepted, 06 proposed to
be intercepted by Feb-2020, 02 drains by Mar, 2020 and 03 drains by June, 2020. Program
Director, SPMG apprised that as per the Hon’ble NGT's directions, bioremediation in the selected
8 drains is already ongoing with regular monitoring by SPMG, GIZ and TPI-UPES. Further it was
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apprised to the Committee that in addition to the ongoing bioremediation treatment in the drains,
bioremediation as an interim arrangement is also proposed in the polluted stretches in as
identified by the CPCB. DPR for these drains is being prepared by Jal Nigam and shall be
submitted to NMCG for approval

Further it was apprised by Jal Nigam that SOP has been prepared by UKPJN and submitted to
SPMG. Chairman enquired status of SOPs by Uttarakhand Jal Sansthan.

Committee directed to the concerned agencies to strictly adhere the timelines as set by the
Hon'ble NGT for the timely completion of ongoing interventions under the Liquid waste
management. Further Jal Sansthan to expedite the framing of Standard Operating Procedure
(SOP), as also directed earlier, for all level of employees. It was also directed by the Committee
to UKPJN and UJS to conduct onsite workshop/field training to acquaint the officers about their
roles and responsibilities and for optimum capacity utilizations of the STPs based upon the SOP
prepared.

(Action: UKPJN and UJS)

Committee further enquired the status of Consent to Establish (CTE) and Consolidated Consent
to Establish and Authorization (CCA) from the UEPPCB for all the existing/upcoming STPs in the
priority Ganga towns.

Jal Nigam apprised that out of 30 STPs, 5 CTE obtained and for 25 STPs single window
clearances have been obtained.

Chairman directed UEPPCB to take a stride in this endeavour and dispose of the issue of CTE
and CCA for the existing/upcoming STPs in the priority Ganga towns within one month.

(Action: UEPPCB, UKPJN, UJS)

Chairman enquired about online monitoring of STPs and it's linkage on web portal and
- subsequently establishment of centralized monitoring mechanism in the form of a Dash board.

Jal Nigam apprised to the Committee that 10 STPs are equipped with online monitoring system
and 6 STPs are connected with Ganga Tarang Web portal. The access to the web portal is with
SPMG.PD, SPMG apprised that tender has been floated by SPMG for development of
Dashboard.

Committee directed to ensure online monitoring mechanism is functional in all the operational
STPs and link them to the existing Ganga Web Portal. Also the access of the Ganga Tarang
Web portal for online monitoring should be provided to Heads of Jal Nigam, Jal Sansthan. Further
it should be presented in the form of a Dashboard for effective monitoring before next meeting.

(Actions: UKPJN, UJS, SPMG)
Use of Treated Water
Chairman enquired about the action plan for re-utilization of treated water from the STPS in all
the 15 Ganga Priority towns particularly in Rishikesh and Haridwar.
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Irrigation department apprised that for use of treated water to be released in near future after
completion of new STP of 68 MLD capacity, a canal of 10 km length and 20 km offsets length is
under construction by the Irrigation department having a carrying capacity of 90 MLD. This canal
is likely to be completed by December, 2019. For use of treated water from STP of Rishikesh, a
proposal of canal construction of length 2.045 kms, is in the process of sanctioning by Irrigation
department. For use of treated water of 5 MLD STP at Muni-li-Reti, Forest department has agreed
to use the treated water for development of forest nursery and herbal garden for which necessary
arrangement is being made.
Committee directed Nagar Nigam, Jal Nigam, Jal Sansthan and agricultural department to
constitute a committee by District Magistrate, Dehradun / Haridwar to examine the reuse of waste
water applications for agriculture, Horticulture and other uses and submit a joint report in the next
meeting of Supervisory Committee.

(Action: District Magistrates, Irrigation, NN, UKPJN, UJS, Agriculture)

Household Connections (HH)- Devprayag:

Chairman enquired about the progress in Household connectivity with sewer lines in Devparyag.
Program Director apprised that as per the earlier consultative meeting was organized on
28.09.2019 by SPMG, UKPJN, UJS, and ULBs at Devparyag and as per the findings of the
detailed Household survey done, out of total 609 HH, 279 are already connected in existing sewer
systems. Following interventions are in progress:-

i. Pipeline laying— for connection of 162 Households, work in progress by Jal Nigam.

i. Individual Pumping- for connection of 38 HH- Funds released by SPMG (By individual/
combined pumping), 1 individual pumping installed experimentally by UPJN, working
successfully. Rest in process.

iii. Septage Management- For 112 HH through Septage suction vehicles, EOl has been
invited by SPMG in co-ordination with UKJN/UJS/UDD and GIZ for designing of Septage
vehicles for collection and transportation of Septage. One proposal has been received.
Approx. cost of the vehicle is Rs 47 Lakhs. RFP for procurement of customized vehicles
is in progress by UDD in Co-ordination with SPMG.

Committee directed to expedite the process for HH connectivity through sewer pipeline, individual
pumping and Septage suction vehicles and RFP for Septage suction vehicles could be floated
within one month by Urban Development Department as UDD is the nodal department for
sepatge management interventions.

(Action: Uttarakhand Pey Jal Nigam, Uttarakhand Jal Sansthan, UDD, SPMG)

2. Septage Management
« Status of Common and Private Septic Tank and Septage Management:-
Chairman enquired about progress of implementation of Septage management protocol in
(Ganga towns.
UDD apprised that Status of Septage Management as follows:

i. SMCs constituted in all 15 priority Ganga towns and meeting of SMCs Convened in 14
towns except Nandprayag
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ii. Household survey of Septic Tank/ Soak Pit in Rishikesh has been completed with the
support of GIZ and geo-spatial mapping is in progress to be completed within this month.
Survey has also been initiated in Muni-Ki-Reti. Household survey has been done jointly
by Jal Nigam, Jal Sansthan and ULB for management of septage in Devprayag, Gangotri
and Badrinath towns
ii. Model Byelaws for Septage Management has been prepared by UDD- GIZ and send to
ULBs for notification by the respective Municipal Boards. The Bye Laws has been notified
by 1ULB (Devprayag) and approved in 4 ULBs (Muni-ki-Reti, Kirti Nagar, Rishikesh,
Badrinath) from their Boards and are in the process of notification within one month.
iv. Septage suction and transportation vehicles procured / available - 6 towns.
v. Co-treatment of Septage in existing STPs- 2 towns (Chamba & Srinagar).

Instructions has been given by SPMG to Jal Nigam vide letter 896 dated 11.11.2019 to
prepare DPRs in co-ordination with Jal Sansthan for incorporating the additional units in the
existing STPs in accordance with the assessment done by IIT Roorkee. Regarding the co-
treatment, the issue of non-availability of the number of households dependent on septic tanks
was pointed by MD, Jal Nigam. PD, SPMG suggested that initially the process of co-treatment
may be executed in towns such as Rishikesh, Devparyag, Gangotri, and Badrinath where
detailed HH survey has already been done.

The Committee directed, to expedite the implementation of various activities for Septage
Management viz., notification of byelaws, registration of private vehicle operators and
conducting household survey in all the Ganga towns by respective Septage Management Cell
and apprise to Chairman, District Ganga Committees on regular basis. Further it was instructed
to submit to SPMG the proposal of co-treatment facility requirements in the existing STPs at
Dehradun and thereafter for Rishikesh and Haridwar.

(Action: UDD, DGCs ULBs, UPJN, UJS)

Use of sludge as manure:
Chairman enquired about the status of sludge utilization as manure by the farmers.
Uttarakhand Jal Sansthan apprised that the regular analysis of the sludge from STPs is being
done by Jal Sansthan in Haridwar and Rishikesh.
PD, SPMG pointed out that sludge utilization has to be promoted for all the operational STPs
and information regarding its analysis and utilization needs to be shared with SPMG for all the
STPs on monthly basis. It was also pointed out that proper sludge management facility needs
to be ensured in all the newly constructed STPs for which if any additional unit is required, it
may be constructed.
Chairman directed UJS to devise suitable mechanism for sludge utilization in the hill towns also
and provide complete figures of sludge collection and utilization in all Ganga towns to SPMG
on monthly basis.

(Action: UJS)
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Directions in relation to Municipal Solid Waste:
Chairman enquired about the quantification of Town wise waste generation in Ganga towns
and also status of legacy waste in Muni-Ki-Reti and Rishikesh areas.

Out of 15 Towns situated on the main stem of river Ganga, Solid Waste Management

 In Ganga towns, for jal/ screen cleaning, 136 sanitary staff and 17 vehicles are deputed and
on average 19.24 Metric Ton (MT) MSW is being removed every day.

« Around 45.89% (729.15 MTPC is being treated out of total 1588.57 MTPD) municipal solid
waste of all the ULBs of state and 55.80 % of Ganga Towns MSW is being treated every
day.(MTPD- Metric Ton Per Day)

« In 15 Ganga towns, Door to Door collection is being done in all 196 wards and source
segregation is reported in 60 wards.

Legacy Waste: Treatment and Disposal Progress:

« DPRs of Legacy waste of Roorkee, Haldwani, Srinagar, Dehradun, Haridwar, Kashipur and
Rishikesh prepared total costing of Rs. 111.66 Cr.

« Bio remediation machine (as per success story of Navashahar, Punjab) funds has been
released to 6 ULBs.

Chairman directed for proper quantification of all the waste generated, collected, segregated,

processed and disposed in all the Ganga towns and has to be reviewed in the DGCs meetings.

Further land transfer process for Rishikesh SWM site has to be expedited by UDD in Co-

ordination with Forest Department keeping in view of the up-coming Kumbh.

(Action: District Magistrate UDD & ULBs)

Directions Relations to Hotels, Ashrams and Dharmshalas:

Chairman enquired about the status of the sewage treatment and disposal mechanism as per
the inventory prepared for Hotels, Dharmshalas and Ashrams and their registration under
consent management.

UEPPCB apprised to the Committee that the public notice in the newspaper has been issued
in Dainik Jagran, on dated 16.11.2019 for compliance and to obtain consent from the board.
487 hotels have valid CCA in Dehradun & Haridwar region, Board has issued notice to 605
Hotel, 176 Dharmshalas, and 263 Ashrams in Haridwar & Dehradun region for obtaining CCA
and to comply provision of Water Act, 1974.

Committee directed UEPPCB to organize camp on primacy in consultation with the District
Administration in their respective jurisdiction for holding the conversation with the Hotelier,
Dharmshalas and Ashrams to keep them under consent management within two weeks.

(Action: UEPPCB& District Administration)
Directions in relation to Industries:

Chairman enquired the status of laying down the conveyance system for connecting the left out
units in Pantnagar and Haridwar areas and the industries operating without the consent from
UEPPCB.
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SIDCUL apprised to the Committee that in Industrial Estate Haridwar, out of 531 Industries only
20 Industries are not connected with CETP and the work is under progress by Uttarakhand
Payjal Nigam which is expected to be completed by May, 2020. In IIE Pantnagar, out of these
254 |ndustries 61 Industries have been connected to CETP by laying sewer line and for
remaining 193 industries the work is already sanctioned by SIIDCUL in favor of Uttarakhand
Payjal Nigam in October, 2019. The tendering process has begun. Due to single tender
received, retenders are invited on 9th December, 2019. The expected time of completion is 01
year from the award of contract.

Further UEPPCB apprised that Out of 7080 nos. of industries, 5351 units have valid
consolidated consent to operate and authorization (CCA), while 221 units are under
consideration. Apart from that, 1824 unit has issued Show Cause Notice and 267 units has
issued Closure directions for year 2018-2019 and 323 units has been issued Show Cause
notices & 28 have been issued closure directions for year 2019-2020.

Committee directed SIDCUL to complete the process for laying the conveyance system in left
out area at Haridwar and Rishikesh in an expeditious and time bound manner. UEPPCB to
dispose of the 1824 and 267 pending notices within the two months.

(Action: SIDCUL, UKPJN, UEPPCB)

Directions in relation to flood plains and river bed encroachments:

Chairman enquired the status of flood plain zoning and its notifications where the survey and
hydrological study work has been done and proceeding against the eviction case(s) as per law.

Irrigation Department apprised that for the final notifications, all the necessary documents will
be prepared by the end of February, 2020 and draft notification will send to all the District
authorities for their verification and thereafter final notification will be submitted by June, 2020.
District Magistrate apprised that, evictions cases in Haridwar and Uttarkashi are in process of
hearing and will be evicted at the earliest as per law.

Chairman directed to the Irrigation Department to accelerate the process for preparation of draft
notification of flood plain zoning and further District Magistrate Haridwar and Uttarkashi to
remove eviction cases at earliest as per law

(Action: District Administration, Irrigation)

Setting of Biodiversity parks and plantation along the embankment of river Ganga:
The chairman enquired about the plantation done and biodiversity parks developed along the bank
of river Ganga.

CCF apprised that the 05 Ganga Vatika and Eco Parks have also been developed in Haridwar,
Rishikesh, Uttarkashi, Kunaun (under Rajaji National Park), and Lachhiwala (Dehradun) with total
area of 10.75 ha. 02 more Ganga Vatikas and plantation in 800 hectare is proposed during 2019-
20.CCF informed that due to Chardham road project the road side planation is not possible until the
completion of the road project.

Address: 117, Indira Nagar, Dehradun %r__,...-
Office : 0135- 2769932/2763436 : Fax no. 0135-2763434
e-mail: spmgngrba.utk01@gmail.com



Office of the Program Director

r NAMAMI State Program Management Group
‘A}‘.ﬂ'z Namami Gange
W, WL
Dehradun, Uttarakhand
Letter No. /SPMG/Namami Gange/ Dated:

Ganga's purity is our responsibility
Save Ganga- Save Water- Save Life

APCCF, Nodal for the NGT cases apprised that an impact assessment should also be simultaneously
carried out to show the impact of forestry and plantation interventions done towards Ganga
rejuvenation.

Chairman directed forest department to submit the photographs of all the plantation done along the
bank of river Ganga to the SPMG and Committee. Further it was directed to explore the possibilities
of plantation along the opposite bank of river Ganga along the road, so that there is visible impact of
the planation project.

The meeting was concluded by Vote of thanks to the Chairman of the Supervisory Committee.
\

My —
(Anand Bardhan)
Chairman

Supervisory
Committee

Copy to-
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14.
18.
16.
17.
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1. Dr.S.D. Singh, Additional Principal Chief Conservative of Forest/ Nodal Officer for Honb'le

P.S. to Chief Secretary, GoUK for kind information of Chief Secretary.
Principal Secretary, Forest & Environment, Uttarakhand Secretariat.
Principal Secretary, Irrigation Department, Uttarakhand.

Secretary, Health Department, Uttarakhand.

Secretary, Drinking Water and Sanitation, Uttarakhand.

Secretary, Urban Development Department, Uttarakhand.

Secretary, Tourism Department, Uttarakhand.

PS to Secretary, MoWR / RD &GR New Delhi.

PS to Secretary, Ministry of Environment & Forest New Delhi.
Managing Director, SIIDCUL Uttarakhand.

NGT cases on behalf of Uttarakhand State.

Member Secretary, Uttarakhand Environment Protection and Pollution Control Board
Dehradun.

District Magistrate, Dehradun, Haridwar, Tehri Garhwal, Pauri Garhwal, Rudrapryag,
Chamoli, Uttarkashi, Uttarakhand.

Managing Director, Uttarakhand Peyjal Nigam.

Engineer in Chief / HOD, Irrigation Department Uttarakhand.

Chief General Manager, Uttarakhand Jal Sansthan.

Director, Mining Department, Uttarakhand.

Chief Conservator of Forest, Namami Gange Uttarakhand.

Prog%’rh Director
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Minutes of Meeting

Eighth Meeting of State Ganga Committee (SGC), Uttarakhand dated 20-05-2020

The Eighth meeting of Uttarakhand State Ganga Committee was held under the Chairmanship of

Chief Secretary, Govt. of Uttarakhand on 20-05-2020 at Chief Secretary Meeting Hall, Uttarakhand

Secretariat. The meeting was attended by Ex-officio members of SGC or their representatives, along

with officials from concerned departments and executing agencies. The list of participants is

annexed. At the outset, Program Director (PD), SPMG welcomed the Chairman, members of the

committee and apprised the Committee of the constitution and mandate of State Ganga Committee

along with decisions taken in the seventh meeting of SGC.

Agenda wise discussion was held and the decisions taken are as follows:

1. Agenda 1: Compliance of Decisions taken in seventh meetin of Uttarakhand State Ganga
Committee:
The Committee was apprised of the decisions taken in the seventh meeting of SGC. Compliance
report as per the decisions taken was presented and concerned departments informed about the
progress. ‘
The committee was apprised the status of House Service Connections (HSCs) in Devprayag,
Tapovan, Gangotri and Badrinath towns. It was apprised that there are 609 HH as per NPP
Devprayag records, out of which 380 can be connected in existing sewerage network. Position of
remaining 229 HH are as follows : 112 HH- to be covered by Septage, 38 HH- By individual
Pumping Connection, 14 HH - Shifting of toilet from rear to front of house, 36 HH- abandoned
Buildings, 5 HH- don’t have Toilets, 17 HH- Building not identified against NP List, and 7 HH -
Connection not feasible. At Gangotri: 10 households have been identified to be covered through
septage management and at Badrinath: 38 households are to be covered by septage management.
Further it was apprised that for the septage management in these towns EOI was invited by
SPMG in co-ordination with UKIN, UJS, UDD and GIZ for designing of specific Septage
suction vehicles for collection and transportation of septage from the House Holds which cannot
be connected to Sewerage Network. One proposal was received which has been reviewed by the
Committee. Approx. cost of the vehicle is Rs. 47 lakh. UDD in cooperation with GIZ-SGR has
prepared the RFP document for procurement of septage suction vehicles and O&M in the above
three towns.
Secretary, Drinking Water & Sanitation, reiterated that REP for septage suction vehicles is to be
floated by the Urban Development Department (UDD) as UDD is the nodal department for
Sepatge Management interventions.
Chief Secretary directed Urban Development Department, 10 expedite the process for floating
the RFP, award the tender and allocate the funds for septage management in these towns so that
bjective of clean Ganga in a most efficient manner can adhered in a time bound manner.

(Action: UKPJN & Urban Development Department)
Y
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The Committee enquired the status of flood plain zoning done by the Irrigation Department. It
was apprised that District Magistrates of Chamoli, Rudraprayag, Pauri Garhwal, Tehri Garhwal
& Dehradun have submitted reports regarding initial notification of flood plain zoning to
Secretary, Irrigation in Feb, 2020. Initial notifications will be issued within 15 days. From
district Uttarkashi report regarding initial notification was submitted on 18.05.2020.

Chief Secretary expressed his displeasure and directed to Irrigation department for issuance of
Initial notification of flood plain zoning at the earliest. (Action: Irrigation Department)

2. Agenda 2: Review of Namami Gange Projects:
The component wise status of projects was briefed by Program Director, SPMG.

a) Forestry Intervention: The Committee enquired about the quality check and survival of the
plants and future interventions as proposed by the forest departments. It was apprised to the
Committee that as per the DPR norms, 25% of the actual works carried out will have to be
mandatorily monitored, the in house M&E Unit of Forest department has carried out the
evaluation of the plantation done in 2017-18/18-19 under Namami Gange Project and reported
these outcomes and based on the evaluation success ration in the year 2017-18 was 75.53%,
2018-19 was 75.24%and in the year 2019-20 it was 100%. Chief Secretary directed that records
of plants along with proper monitoring and records of the plantations done and their survival
must be maintained by Forest Department and public events and campaigns covering above
themes should be regularly organised. (Aetion: CCF Namami Gange)

b) 1&D and STP projects: The Committee was apprised that total 21 projects have been
sanctioned (19 projects are on the main stem of river Ganga and 2 projects are on tributaries of
river Ganga) out of which 08 projects are ongoing and 13 projects are completed. Out of 08
ongoing projects, 01 projects will be completed by June 2019, 03 projects will be completed by
July 2020, 03 projects will be completed by November 2020 and 01 project will be completed by
March 2021. Apart from this, 61 drains were proposed to be intercepted and diverted under these
19 projects against which 51 drains have so far been intercepted, 05 drains will be intercepted by
July, 2020, and remaining 05 will be intercepted by November, 2020. Further it was apprised
that one project related to construction of 2 STPs at Joshimath of which 1 (1.08 MLD STP) has
already been completed in June, 2019 and the work at other STP had to be stopped on account of
sudden landslide. The STP site has now been relocated to a new site by purchasing private land
and work was resumed, but in the meantime BRO has stopped the work stating that the STP site
comes in the RoW of the existing road which will be upgraded in future course of time. After
negotiation with BRO, land is now cleared and work needs to be started at the site. For that the
consent from the concerned District Administration is needed for the migration and deployment
of laborers.

Chief Secretary, enquired whether it is ensured that by creating this sewerage infrastructure, no

untreated drain will be disposed ot]i‘ into river Ganga. It was apprised that above Nala tapping
|

i (Contd.)
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works has been done as per the conditional assessment done by the third party and after
completion of work it will be ensured that no untreated sewage will out fall into river Ganga.

Dr. Santosh Rai, Special Invitee, SGC quizzed that whether a third party water quality
monitoring is being done on regular basis for the capacities being created specifically for the
toxic metals. It was apprised that STPs which have been constructed and upgraded are
operational and are regular treated effluent quality analysis is being done not only by the O&M
agency but also by the State Pollution Control Board from time to time.

Chief Secretary directed the concerned agencies to expedite the process and strictly adhere the
timelines as set by the Hon’ble NGT for timely completion of ongoing interventions under the
Liquid Waste Management.. Further the concerned agencies to share the list of drains with
District Authorities for taking appropriate actions for the identification of the drains whether it is
tapped or untapped both in rural as well as urban areas. Chief Secretary, further directed to
devise a robust plan through identification of all the necessary parameters for third party water
quality monitoring on regular intervals and also share the reports with Special Invitees of the
SGCs as well as with the concerned DMs so that proper balance can be maintained. In case any
project is envisaged to be delayed beyond the timelines, it is directed to file the application to
Hon’ble NGT well in time to seek extension in the circumstances nationwide lockdown to
prevent ‘COVID-19°. (Action: Concerned DMs, UKPJN, UJS, UEPPCB).

¢) Ghat Cleaning works in Haridwar: The Committee was apprised that an agreement on 19"
June, 2019, under Namami Gange with M/S Aakanshi Eneterprises for regular cleaning of 72
Ghat in Haridwar for 36 months contract period under guidance and supervision of Nagar Nigam
Haridwar. It was apprised that dedicated Committee has been constituted for random inspection
and constant monitoring of the ghats. CCTV cameras have also been installed on ghats for
monitoring of cleaning works and GPS installed on Solid Waste collection vehicles. For
verifying the attendance of cleaners, biometric attendance system installed in March, 2020.
Further feedback register is being maintained and compliant redressal number has been issued.
DM, Haridwar further informed that additionally multilevel teams have been deployed for
constant monitoring of the ghats and as of now Rs 29.94 lacs fine has been imposed at Haridwar
Nagar Nigam Level and Rs 15 lacs at SPMG level for the non-compliance of the services by the
contractor for ghat cleaning works. Chief Secretary, directed to UDD, DM Haridwar and Nagar
Nigam Haridwar to chalk out a monitoring mechanism by carrying out overall comprehensive
study of cleanliness and prepare a Standard Operating Procedure (SOP) for the effective
implementation of ghat cleaning works so that a clear cut message can be disseminated among
the masses.(Action: UDD, DM Haridwar, MNA Haridwar)

3. Agenda 3: Status of Solid Waste Management in 15 priority towns located along Ganga
and continuous cleaning of municipal drains/nalas in these towns by Urban Development
Department (UDD): The Committee enquired about the status of status of Solid Waste
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Management and clearing of legacy waste dump'sites in 15 priority towns located on the main
stem of Ganga as per the last compliance affidavit submitted to the Hon’ble NGT. It was
apprised that in the 15 towns, out of 196 wards, door to door collection is being done in 186
wards, source segregation is done in 96 wards, around 55.86% of Ganga towns MSW is being
treated every day as of now.

For the treatment and disposal of legacy waste DPRs of Srinagar, Haridwar and Riskesh towns
have been prepared and are at approval stage. Chief Secretary raised concern over the poor
performance of Solid Waste Management in Rishikesh, Haridwar, Srinagar and Uttarakashi
towns and directed to Director, UDD for devising a Monitoring mechanism for proper
quantification of all the waste generated, collected, segregated, processed and disposed in all the
Ganga towns and also fix the accountability of all the concerned authorities, so that clear cut
information of Solid Waste Management about all the Ganga towns can be disseminated among
the masses. SPMG will provide support as per requirement. DMs must also review these issues
and the compliances made in their respective District Ganga Committee’s meetings.(Action:
SPMG, UDD, DMs).

4. Agenda 4 and 5: Approval for amendment in the existing structure of SGC: The Committee
was apprised that as per the decision taken in the 4™ meeting of the Empowered Task Force
(ETF) on river Ganga held on 22nd July, 2019 at New Delhi, Additional Departments have to be
included in the SGC as they also have specific roles towards adopting a holistic approach of
Ganga rejuvenation. In this regard, proposal was sent (O NMCG vide letter no
727/SPMG/Namami Gange/SGC dated 12.09.2019 and subsequently a reminder was also sent
on dated 20.02.2020 for reconstitution of State Ganga Committee (SGC) of Uttarakhand which
was notified vide Gazette Notification no. 1053 dated 17.04.2017. Reconstitution order is
awaited. Chief secretary directed PD, SPMG to get in touch with NMCG and get the approval
accorded at the earliest.(Action: SPMG)

5. Agenda 6: Directions of Hon’ble NGT dt 18-12-2020 in O.A. 200/2014: The committee was
apprised of the directions given by Hon’ble NGT on 18-12-2020 in O.A. 200/2014. It was
emphasized that timely completion of all projects relating to sewage treatment be ensured i.e. by
31.06.2020 in respect of ongoing projects and by 31.12.2020 in respect of others failing which
compensation has to be paid in terms of the said order, apart from action against the erring
officers. Till then, to avoid untreated sewage being discharged directly into Ganga, interim
remedial measures have to be adopted and for the default after 01.11.2019 compensation has to
be deposited in terms of order dated 22.08.2019. CPCB may take necessary calculation within
one month from today and raise demands with the Chief Secretaries of all the concerned States
which may be compiled within one month from the date of such demand failing which
accountability will be the Chief Secretaries personally. Further it was apprised that the next
quarterly progress report needs to be submitted to the Hon’ble NGT on or before 05.06.2020.
Chief Secretary directed to all the concerned departments to submit the relevant data from their
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concerned departments so that next quarterly progress report can be submitted well before the
time. (Action: Concerned Departments).

6. Ongoing River Front development projects:
The Committee was apprised about the river front developments works. It was apprised that total
48 projects have been sanctioned by NMCG for river front developments, out of which 44 are

completed and 04 are in tendering stage. For the 02 projects i.e. one at Badrinath and one at
Gangotri, the SPMG has approached to the concerned District Administration for seeking the
NOC, but the response is still awaited. Chief Secretary opined that since Irrigation department is
the custodian of that particular land, as such the NOC must be granted from Irrigation
department. Chief Secretary, directed, HOD Trrigation to issue the NOC to the executing agency
at the earliest so that the work can be started on ground. (Action: Irrigation department)

7. Directions given by Hon’ble NGT dated 06.12.2019 regarding River Stretches Critically
Polluted:
The Committee was apprised of the directions given by Hon’ble NGT on 20-09-2019 in O.A.
673/2018 regarding critically polluted nine river stretches in Uttarakhand were identified based
on the amount of their Priority I, IL Il & IV. It was apprised that the action plan of Priority 1&ll
of the rivers was approved by the River Rejuvenation Committee held on 15.07.2019. The said
action plan was approved in the meeting held on 16.07.2019 at CPCB. For Priority &IV the
action plan of rivers was submitted to CPCB, after reviewing the action plan, CPCB directed to
submit revised action plan with specific timelines. Concerned departments are requested by
SPCB to submit the specific timelines. In Continuation to Hon'ble NGT issued Order dated
06.12.2019 directions are as under-
(i)  Ensure 100% treatment of sewage at least in-situ remediation by 31.03.2020.
(i) Commencement of setting up of STPs and connecting all the drains and other sources of

generation of sewage 10 the STPs must be ensured by 31 .03.2020.

(ili) Compensation liable on the local bodies and the concerned departments of the states/Uts.

In order to ensure the compliance as per the Hon’ble NGT directions, DPRs for in-situ
remediation amounting to Rs 8.62 Cr have been submitted online to NMCG for approval.
Further DPRs for setting up of STPs amounting to Rs 295.54 Cr have been submitted online to
NMCG for approval. Chiel’ Secretary directed to get the approval accorded at the earliest in
pursuance with NMCG and start the in-situ bioremediation and setting up of STP work without
any delay In view of expiration of the timelines fixed by Hon’ble NGT. It is directed to submit
application to Hon’ble NGT to seek extension of timelines in view of the nationwide lockdown
to prevent ‘COVID-19".
8. Chief Secretary took note of all the above mentioned points and following directions were given
to all respective officials:
«  All the District Magistrates/Chairman of the DGCs to convene regular meeting of the DGCs
and review the various activities related to the cleaning of Ganga and furnish their report to
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State Ganga Committee indicating the steps taken, proposed or suggested by the departments
for prevention and abatement of the pollution of river Ganga (Action: Respective DMs)
e DM. Uttarakashi to expedite the process for land allotment for the solid waste management
in Uttarakashi town (Action: SPMG)
e DM Haridwar personally intervene in the matter for seeking the approval of the proposal
submitted for the Solid Waste Management in Haridwar town. (Action: DM Haridwar).

The meeting ended with a vote of thanks to the chair.

(Nitesh Kumar Jha)
Secretary, Drinking Water &
Sanitation, Govt. of Uttarakhand
Staff Officer to Chief Secretary, Government of Uttarakhand.
Principal Secretary, Environment & Forest, Government of Uttarakhand.
Principal Secretary, Rural Development, Government of Uttarakhand.
Secretary, Tourism, Government of Uttarakhand.
Secretary, Finance, Government of Uttarakhand.
Secretary, Urban Development, Government of Uttarakhand.
Secretary, Education, Government of Uttarakhand.
Secretary, Irrigation, Government of Uttarakhand.
Secretary, Department of Youth Affairs, Government of Uttarakhand.
Secretary, Horticulture Department, Government of Uttarakhand.
Secretary, Drinking Water & Sainitation, Government of Uttarakhand.
Chairman, Uttarakhand Environment Protection and Pollution C ontrol Board.
District Magistrate, Dehradun, Haridwar, Tehri Garhwal, Pauri Garhwal, Rudraprayag,
Chamoli, and Uttarkashi.
14. Dr. A.A. Kazmi, Professor, Indian Institute of Technology (1I'T), Roorkee.
15. Dr. A.K. Lohani, Scientist ‘G, National Institute of Hydrology (NIH), Roorkee.
16. Dr. Santosh Rai, Scientist ‘D’, Wadia Institute of Himalayan Geology (WIHG), Dehradun.
17.  Dr. Anil Gautam, People Science Institute (PS1), Dehradun.
18. Dr. Vishal Singh, Centre of Ecological Development & Research (CEDAR), Dehradun.

(Ua% Raj Singh)

Program Director, SPMG &
Member Convenor,
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Eighth Meeting of State Ganga Committee (SGC), under
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WATER QULITY ANALISYS REPORT OF IN-SITU TREATMENT (BIOREMEDIATION) OF DRAINS BY TPI-UPES, Feb. 2020
o REMARKS As
Average Out Flow water Averu.ge percent reduction in water per NMCG monitoring protocol
quality parameter at outlet quality parameters for the month e i Aption to
based upon the weekly analysis the bioremediation treatment
reports standard may be fulfilled,
pH | COD | BOD| TSS pH CcOD | BOD TSS | beyond the trial periods if the
‘ (mg/l) [(mg/| (mg/l) (mg/) | (mg/h) | (mg/) | water treated water quality is
S.Ne LOCATION As per NMCG monitoring | As per NMCG muni‘tarilng protocol achieved as per the the
prut(.:col the Outflow water the percent reduction in Iosd.s uf prescribed outflow water
quality parameter at out let | parameters at out let from the initial v :
. quality parameter values OR if
it meets the % outflow
reduction value (whichever is
<=150 |<=30 |<=100
.5-9. .5-9. / % 70% lower
6.5-9.0 mg/l |mg/L [mg/L 6.5-9.0 [70% 70% Yo )
L1 IR High school Nala 7.83 191,033 77.05 | 216.667 |7.83 33.07 58.12 54.19
[+ 4
<
1| 2
Zz (L2 Taulia Nala 803 |194213| 8479 | 318 [8.03 14.33 58.64 245
E
L3 Tiwadhi Mola Drain 7.83 |[181.853| 6061 | 242,667 [7.72 2009 48.57 3529
L1 Chandreshwar Nagar 84 66.26 78.12 65.73
g
2 |F |2 [Shamshanghat 84 | 14629 5753 | 233 (g4 5978  |6972  [334
=
L3 Dhal Wala 8.25 36.71 69.56 22.33

average percent reduction in
1 Baitrani Drain 78 | 14288 | 7144 | 154 [7.75 1708 |99 57.69 water quality parameter=
((Initial average reading - Final
everage reading)/Initial average

z *
g |12 [Kothivalsan Drain g | 7896 |3048| 166 |18  [728  [s12s  [|2205 reading)*100
H

3|8
3

Pokhari Bend Drain (
9 o
LT D) 7.1 | 6923 29655 200 [6.55 3397 [65.11  |61.68
13
Pokhari Bend Drain
e 2) 735 | 6923 |29.655| 200 |7.35 2201 [5764 3333
g
4 gﬂu Belni Rudraprayag 78 | 7693 | 3347| 1985 |19 7622 |8557  |67.02
-
(-4
g Nandaprayagnalla | 8.03 | 13961 | 4654 | 491
b=
c
s | 8 fu 7.85 6178 [72214 |3453
Meraj Ahmad GIZ-SGR Dr. N. A Siddiqui Head of HSE

SPMG and Civil Department of UPES.






Devansh Testing & Research Laboratory Put. Ltd.

Test Re
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CERTIFICATE OF ANALYSIS
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LICENCE Ne. : UAICTLI2010

N —

Sampie Efflucnt Water Sa;mph Report No DTRLES-061119012
Submitted by Office Of Project manager,Construction Your Ref 1644/8-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjai Nigam Gopeshwar-248401
Sample Qty. 5 Liters
iJate of Receipt 06.11.2018
Attention Mr. S.K.VARMA
Name Of Site Tehsil Nala Joshimath
Sample Name Effluent Water Sample
Sample package & Quantity Plastic Bottie & § Liters
Sampling Location Tehsil Nala Joshimath
Date of Sampling 056.11.2019
Sampling Protocol DTRL-SOP-QCC-160
Date of Sample Receipt 06.11.2019
Date of Anaiysis i 06.11.2018
Date of Completion . 12.14.2018
Moo | PARAMETERS A I uNT l TESTRESWLT | TEST METHOD 1
\ -“1__"nlm:?s"6 ; 1 A -';ﬁ' a,b?—_h ' T APHA 4500-H+B T
P72 | Chiomicat Oxygen Demand TR Ak 840 ‘ ATHA $220-B
—b i A S ——— S B e s e —e —_—
73 | Bio Chemical Oxygen Demand i mgl .l-—r 18.0 4 APHA S20-B&D
I‘—T'_T?g,;'"s‘,;m_&';oﬁ o “'"'t e ,.,;n“" o 200 _'__WL‘ TTTTAPHA SO D
5 | Ammonica | Ntrogen pegrery e SR _T'_ §C TR . APHA 4300 NH-C “
i I e — ————— —_ —— - - - - — e e -
TTe | Total Koldhal Nitrogen as N U g | A28 APTIA 4500 Norg N ‘
b ot pnosaons P N P ISR .l !
"o | Fucal Coldorm AP0 1 80.0 g IS 12T § i3 ‘
Page 0) of 01
DATE OF COMPLETION
1 not drawn by us unless otherwise stated.
2-Total of our division is limited 10 the invoicod amouni.
3-Sampie will be Mmmmumdmuummmw

+mmnuummmumumwdumm
5-Result given in report are related to sampie lested.



. Devansh Testing & Research Laboratory Put. Ltd.
2 Test Report
94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Govt. Approved Test Hous®  Contact No. ; 013327235415, T060134448,E'mail : duripvtitdfigmail.com, Website : www.dirlab.org
LICENCE No. : TUACTL22°%
4
Sample Effluent Water Sample Report No DTRLES-06111801
Subm Office Of Project Manager,Construction Your Ref. 1644/5-1124
copiisi & Maintenance Unit lGang;l Uttrakhand
Nigam Gopeshwar- 46401
i i Sample Qty. 5 Liters
Date of Receipt 06.11.2019
Mr. s.&.vma
Name Of Site Dronagirt
Sample Name mmmww::mpn
Sam & Quantity Plastic Bottle Liters
Sll'l'%?i::cw n Dmnnlﬂmw
Date of Sampling 06.11.2018
Sampling Protocol DTRL-SOP-QCC-160
Date of Sample Receipt 06.11.2018
Date of Analysis 06.11.2018
Date of Completion 12.11.2018
O e o e et v NSRS e 07 STAB T e
s.no. | PARAMETERS ] UNIT TEST RESULT i TEST METHOD
Fi jwawn - B G T L -
[_ 2 | Chemical Oxygen Dema 1and . magh 76.0 ! ;M‘W\m __
N ey s s I WEE APIASI0B&D |
= rmcmww mgil 20.0 g -y
l’“"“""“—‘“ A R RN Temeeir RN e STV RS 2F APHA 2540 -D
[ 4| Total Suspended Said ol KRS St
{ 5 | Ammoncal Nivogen as N mgh 220 APHAAGOONIBL
& | Total Kieldnai Niwogen as ‘N mg/l 3.61 #__A:*_‘f4 M‘“_
BT st i g ] T f APHA 4500 P.D
ks Total Phosphorus =it ____‘__W e LSRR il
"o | Fecsl Colform | MPN/10 800 | C— __H_J
sl Sel Rt = = = i b e ¥ O L il
Page 01 of 01
DATE OF COMPLETION
NOTE
1-Sample(s) not cdrawn by us uniess otherwise stated.
imxﬂvnmwﬂ-h is limited to the invoiced amount

4-Tast ceificate in full or parts shall not be used for promotional or publicity purposes.

5.Result given in report are relsted 1o sample tested.

one month from the date of issue of test cartificals unless otherwise specified



~ Devansh Testing & Research Laboratory Pvt. Ltd.
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CERTIFICATE OF ANALYSIS

ummmmmw.m 247661(UK)

Govi. Approved Test House  Gontact No. : 01332235415, 7060134448 E'mall : dripviitd@gmail.com, Website : www.dtriab.org
LICENGE No. : HUA/CTLI2010

———:ﬁw—*‘—m ~“Report No ~ DTRLES-061118013
Submitted by - Office Of Project Manager,Construction Your Ref. 1644/8-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. © 5liters

Date of Receipt : 06.11.2019

Attention - Mr. 5, K.VARMA
Name Of Site ? Komot Lodge Nala Jashimath
Sampie Name - Effluent Water Sample
Sample package & Quantity Plastic Bottle & 5 Liters
Sampling Location g Komet Lodge Nala Joshimath
Date of Sampling : 05.11.2019
Sampling Protocol : DTRL-SOP.QCC-160
Date of Sample Receipt : 06.11.2019
Date of Analysis g 06.11,2019
Date of Compietion - 12.11.2019
"s.no.  PARAMETERS " | uwr | vestresut | TEST METHOD
7 Temasc E W G S
Pt Tﬁms Oxygen emand SR — = APHA 5220-8
3 | Bio Chemical Oxygen Demand wgh | Lo “APHA 5226-B&D
[T 24 |TowiSuspended Soid I " 420  APHA540-D
i [ e T R | i | AWAGRWEC
6 | Total Kjeldhal Nitrogen as ‘N’ mght 314 |  APHA4500 NorgN
7 Tatat p"wu TN #’_ = w 201 Afm P.D
8 | Fecal Coiform MPNAOOML | 1100 ; IS 1623 1081

Puge 01 of 01

DATE OF COMPLETION

NOTE

1-Sampie(s) not drawn by us unless otherwise stated.
Z-WmdeMhwaM

3-Sampie will ¢ efter one month from the date of issue of tes! certificate unless otherwise specified.
&MMhMGMMMMMhMuMm

5-Result given in report are refated 1o sample testec.







Thanks and regards.,
Meraj Ahmad

Tech. Expent

GIZ Cell

SGR

From: GM Ganga UKPJN, Haridwar <gmganganw
Sent: 17 September 2018 1552

To: Ahmad, Merajuddin GIZ IN <merajuc ad
Subject: Re: NMCG Bio-remediation Raie= Ddf

Dear Mr Mera)
1- | am forwarding following Estimate one by one as file size is >25MB.

1- Gopeshwar - Rs 1.70 Lacs

2- Joshimath 43.68 Lacs

3-Badrninath (Bioremediation of Exlsnnc: Septic Tank)- Rs. 0.81 lacs

4- Estimate of 40 mid untreated sewage has already been sent to SPMG copy of the
same shall be sent to you again on by one.

KK Rastogi
General Manager Ganga
UKPJN Handwar

Kind Attention:

Shri K K Rastogl
General Manager-Ganga
Uttarakhand Pey Jal Nigam

Dear Sir,

The links which are given in the trailing mail for the estimate of Bio-
remediation of poliuted drains at Chamcli Gopeshwar, Badninath and
Joshimath town, needs permission for opening and could not be
accessed.

The bipremediation projects which | have received are-
Name of Town | Name of Drain.

“E?

in Lakhs)
Muni ki Reti ,Ghandmdm.mtommﬂf 62.29 :
Dhalwala 3 drains Shamshan Ghat drain,




arain)
2 Srikot Gangnali | Taulia drain
3 Srikote Junior High School drain
Gangnali =
4 Haridwar Excess flow at STP, Jagjeetpur | 136.51
5 Rudraprayg Polluted drain at STP#6, %3
Rudraprayag
Drains-04 | Total 199.9

it is requested to send the DPR/estimates of polluted drains at Chamoli
Gopeshwar, Badrinath and Joshimath town in PDF form so that these
may be examined and incorporated in the above list and could be sent
further as per discussions held with Technical Advisor SPMG

Thanks and regards,

Merajuddin Ahmad

Technical Expert

GIZ Cell-Support to Ganga Rejuvenaion
SPMG Uttarakhand

From: PM Ganga Gopeshwar <pmgangs
Sent: 16 September 2019 17:24

To: Ahmad, Merajuddin GIZ IN <meraju
Ce: GM Ganga Haridwar UK <gmgangahwgmal
Subject: Fwd: NMCG Bio-remediation Rates.pdi

Sir
Please find the estimates for bioremediation of galas at
Joshimath Gopeshwar and Badrinath town for your kind perusal please.

S.K Verma

PM Ganga
Gopeshwar

Begin forwarded meé.sage.

From: "GM Ganga UKPJN, Haridwar
~gmgangahw@gmail.com~

Subject: Fwd: NMCG Bio-remediation Rates.pdf

Date: 16 September 2019 at 51724 PM IST
To: PM Ganga Gopeshwar <pmganga.gc@

PM Ganga Gopeshwar

Pi resend the 3 bioremediation estimate files to Meraj Sb
and cc to me.

KK Rastog
General Manager Ganga
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The Environmental People

Eco Protection Engineers Pvt. Ltd.

[An 150 9001 : 2008 Certified Company)

TEST REPORT

Name & Address of Office:

Office of Project Manager,

Construction & Maintenance Unit (Ganga),
UttarakhandPeyjal Nigam,

Gopeshwar— 246401

Location of Lab 1.0 MLD STP, Srinagar | Date of Sampling 14-05-2020
.Sample Description | Nala Effluent Sample | Reporting Date 19-05-2020

Sample Location Dronagiri Drain Period of Testing 14-19/05/2020
Sample Quantity 3 Lurs. Parameters Required | As per Norms of CB

TEST RESULTS

S.No Parameters Results Units Protocol Used
I pH 7.86 - APHA 23" Ed.2012-4500 H'B
2 COD 800 mg/| APHA 23" Ed.2012-5220B
3 BOD 3.33 mg/| 1S:3025 (P-44) 1993, Reaffirmed 1999

J Mo

Lab Incharge




e . .
== Eco Protection Engineers Pvt. Ltd.

The Environmenial People (An ISO 9001 : 2008 Certified Company)

TEST REPORT

Name & Address of Office:

Office of Project Manager,

Construction & Maintenance Unit (Ganga),
UttarakhandPeyjal Nigam,

Gopeshwar— 246401

Location of Lab 1.0 MLD STP, Srinagar | Date of Sampling 14-05-2020

Sample Description | Nala Effluent Sample Reporting Date 19-05-2020

Sample Location Komet Lodge Drain Period of Testing 14-19/05/2020
Sample Quantity 3 Lirs. Parameters Required | As per Norms of CB

TEST RESULTS

S.No Parameters Results Units Protocol Used
] pH 7.82 = APHA 237 Ed.2012-4500 H'B
2 COD 16.0 mg/l APHA 23" Ed.2012-5220B
3 BOD 10.0 | mg/| 1S:3025 (P-44) 1993, Reaffirmed 1999

J M
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== Eco Protection Engineers Pvt. Ltd.

The Environmental People {An 150 9001 : 2008 Certified Company)

TEST REPORT

Name & Address of Office:

Office of Project Manager,

Construction & Maintenance Unit (Ganga),
UttarakhandPeyjal Nigam,

Gopeshwar— 246401

Location of Lab 1.0 MLD STP, Srinagar | Date of Sampling 14-05-2020
Sample Description | Nala Effluent Sample | Reporting Date 19-05-2020
Sample Location Tehsil Drain Period of Testing 14-19/05/2020
Sample Quantity 3 Litrs. Parameters Required | As per Norms of CB
ST RES S
S.No Parameters Results Units Protocol Used
1 pH 7.60 : APHA 23 Ed.2012-4500 H'B
2 CcoD 72.0 mg/l APHA 23 Ed.2012-5220B
3 BOD 20.0 mg/l 1S:3025 (P-44) 1993, Reaffirmed 1999




‘wooy
0004 60°} oLl s9ve | EEL 00'% 6v'L | €94 | 00000L | €81 86'S zovel | 92L | 0009 2685 | veL | 020z-Z0-62 | MOUS EBIPUMEN JBAN | JEMYSSdODIIOWRYD | Z)
'I-d LS QI 092
: s . : : : . g _ : . 1 : ; abpug |ee1S JeaN
005 960 190 8v'ze 180 1> og’, | L9°L | 00'89L 06 vi's s¥ell | 29 | 00°19 60b9 | ELL | 02022062 ‘61§ GDI SZ1 L
) . : ; : X _ 4 - : . ! ! : . ' e|puj o jueg sjels JeaN
00'9L 08l 78l 6cve | €22 009 gi'2 | €92 | ooDOOZ | E6°0L ¥1'9 62107 | 848 00°15 ve'ze | 8L | 020z-20-62 4-d 1S O 001 (il
: - 0 ) i . ; : _ . ; ; - : ; : > puelg sng JeaN
00'28 09't zo'L 1962 | vTl 002 09, | 8%°L | 00586 08'L or'e oLeBL | €vv | 00°SS gc'.S | 6v'L | 02022062 s ate BISE Bekesdespny 6
. . . : : . ' . 1 : . : ' ) - : xe|dwoQ eIpny 483N
00728 9zt 960 g9ge | 9Lt 00'6 vze | 0gZ |o00C0Z | €94 1¥9 €ri9L | SBL 00’y 66€9 | S¥L | 0202-20-62 218 D1 001 8
g . ; : ; . . : ; ; ; . ’ : ’ : jooyosg 1Bap doouy JeaN
00'c8 98t oc't /862 | 85} 00'€ zi's | 6€2Z | 00°000L e 62°€ 8£'95L | 66°€ 00'+E ip€9 | 9L | 02022062 19 G G L
: , ; . : : 2 ; ; ! : : ’ ; . _ €% | ON PIEpA JB3N
ooeL | 62 8L0 6612 | S60 00'8 0oL | €¥L | 0O'OOOL | €SV 6v'9 ¥6'L92 | 88'L 00'€9 ayell | €92 | 0202-20-62 g8 O 001 g
. ; _ i 1 . ; _ ; ; 3 . : : . : seBen seyqns JesN
0064 8’ 6E'L €yoz | 691 006 05°L | WL | 0O'LBL L9 68’7 LL'0BL | ¥BS 00'St 0865 | 952 | 02022062 ‘1S QT 05 g
BeAeidueiey|
: : . ; . . ; " ; . ! ; ; . : Ind BueINg JeaN
0004 160 611 cglz | vl 00'e @i, | sg'L | 00'000E 19'8 £8'F gp'9zz | 985 | 00%6S 9168 | 094 | 02022062 7418 G 00} ¥
: : : ; ; . _ S : ’ X ' . : : BIMOYQ 391j0d JBEN
006L | 9L} 201 LY'EZ LE'} 00°L yoL | ZLL | 0OEVE L9 LY £5°641 | 90'S 00°e¥ £8'65 gL | ozoz-zo6Z -A1S a1 08 £
7 g D ; ; : : . : : ! : . : ; eleN webueg JesN
0068 St'L 64t 1898 | WL 00 06L | vSL | DOPSL o't 627 €8'/G)k | 12§ 00°9¢ 0E'¥S €L | ozoz-zo6T 218 Q0 z
Befesdpuen
7 A . ! - ) ; ; ! . X . : ejeN 158104 JEaN
00EL | 62 ! ocez | €9t 0004 jg'2 | 1@ | 0O000L | EFL BL'E 09'96} | L8E oo'zy Z9'65 L | 0Zoz-zo-6Z 1S G 00} L
» - 5 > 2 g
- o o p 8 o]
7 2 3| e8| & £| oF T - 2| 92 & E| o
e @ 3 |= 2 B e @=BE z2 7} ° o w =
af| of |wel|nid| vz (2 f(%E2|s. | B2 | % | 538 |siF| 52 |23% H
g8¢| »E | gFf|B32%| 37 |32%|32% 2| g2 g8 | aif |a2% &g |agy|é:f |z
: -3 ey 7] ot - i =22 == = B ==n
..mddm Mﬂ €z [859| @% .m.u..m. _m..am = g3 c] = o9 = mo ojdwes
£ =0 =7 | = Dm =5 |= 8 |=S0< 3 Ed o - m uopesoT umo] ‘ON'S
3 S1°8%8| T3 |7 | o8 il 3| 88| 3 g% o 91e
= H y o3 F4 =2 = s e F4 m 3
; 5 » g : 3 = g




(ot

;N‘“m“] 8 g 8 8 g 8 8 g 8 8 8 g 8 8
oy [Fag AlF|F|n| @ = g g g =l
i ¢ 5) 2 ¢ |lalzlslal 2| s | 2| @8 |2|2|8]¢%
snaoidsatd ‘1 = =] =) = =] = i - - - ot = =
(1/fm =)

ANFHN) g 8 |8|8|2|=| E = 3 O 0 =
WAROANY [EIROTIY o i 1= RN T s 5 S i L T/ S
(1w 0g =) y =
o2, L el g lalelala g gl 8l E 88|50
uAdsxg) ranmang) L & Z|A|A| A N Y = N " = g -

GiiaE 5 s | ¢ |slslsln]l 8 | &8 | 8 | & |8[8|8|%
(NL) oy 0y - m e == =] = - - o | = | | #
(/3w 1 )
! «SSL) 3 g |g|g|2|8| 8§ g 8 g 2| 8|88
1 p“ngp“pu;ﬂ‘“s‘"'n‘ll r~ R} ~]m - ~ o8 oo o e (- ~ o0 o
(1w g =) -
(O pumuag g 2 ledeSligl 8 E 2 =2 g IS 8 B
uaitkxe rariopnig = - i e e ~ o o ~ o | o | ~| @
(06 =9 - s |slzlelsl B 2 g R -
nd ~ - ~ =] =]~ ~ "~ - ~ - - ~
2|
aT/NdIN g g g gle|8| 8 g g | 8 2 g g8
.mJl’j"ﬂ‘) JLEET | § § 8 % g %I % § g g % 2 % %
o g g lglzlzlel s | 8 | 8| 8 |8|8|8]|8
smanydsogg C g -] -+ S - R o -} = L ~ o ~ -
[ﬁhu = - L 0 = L= [=] e = = = = (=1
“NHHN) & a 8|58l = & & g |2/ =2 |a
uAHO AN AR i T il Al il e i i * 4 -l Wl e |
1/5m = = w oo | 1 z = =} o =] =3 =]
e | 2 | B IBIBIBIEI 2l E 1S R el E]E
ANy pEaTmay ) = = ] 5|3 = = - E & A & i
o g 5 |=lz|g]ls| B g 2 g |R|S|8|%
HNLL) ARy EIN [ L =2 > “|lo|e|~ g o = & = |n|le|d
w
- s | 2 lslslsls| ¢8| s | 8| e |8|8|8]8
(s8.1) i = |Z|=sl&=] & “° a 28] 8|=
pios papuadsng oy, | Z = F|A|m|n] = g = © & | 2E =
e g s |z|=lalz] 8 | s | 8 |8 |8|8|8|s8
(O puEag : L e Bl : = : 3 ] :
watAx ey pragiogong ¢ 2 |=|&|8 “ g & & 2| 8| " | =
nd 23 x N =4 B A = = = a - ] -
-~ ~ ~ s | =] ~ -~ ~ ~ ~ —~ ~
2 = | s |slslgjsl 8 |8 |§|8|8|8|8|8
i B 8 L] alala)a L] L] 1 £l - 1 i ]
E+E 3| % (3|33l 2| 2|2 |2|5|5|8|%
Z = T TEIEIIEl @ v 2l T I2|213]2
—_ ~i = N T —_ ~ - -~ - (2] - -~
. LR O AR dls "dLS TN E'E dls dLS
unE 3 : :
’ wusamaot |amioslamion jovonprddy | USTMOTH amyg | antost
oy s ARy Jefrulg mARuLg Fednadang]
NS o) W e - w s ~ w0 o -2




Sample . Effluent Water Sample Report No . DTRLES-100919003

Submitted by Office Of Project Manager,Construction Your Ref. © 09-09-2019
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Rishikesh
Sample Qty. :  2.5Liters
Date of Receipt : 10.09.2019

Attention % Mr. Ravindra Singh

Name Of Site : Sant Seva Ashram Nala Water

Sample Name i Effluent Water

Sample package & Quantity : Plastic Bottle & 5 Liters

Sampling Location : Sant Seva Ashram Nala Swargashram Rishikesh

Date of Sampling : 10.09.2019

Sampling Protocol - DTRL-SOP-QCC-160

Date of Sample Receipt : 10.09.2019

Date of Analysis 2 11.09.2019

Date of Completion : 16.09.2019

S.NO. PARAMETERS UNIT TEST RESULT TEST METHOD

1 pHat25°C - 7.05 APHA 4500 H+B
2 Chemical Oxygen Demand mg/| 56.0 APHA 5220 B
3 Bio Chemical Oxygen Demand mg/l 14.0 1S-3025,P-44
4 Total Suspended Solid mag/l 34.0 APHA 2540 D
5 Ammonical Nitrogen as ‘N’ mg/l 3.24 APHA 4500 NH3
6 Total Kjeldhal Nitrogen as ‘N’ mg/l 5.46 APHA 4500 N-B
7 Phosphate as PO4 mg/l 2.16 APHA 4500 P-B
8 Fecal Coliform MPN/100ML 40.0 1S-1622

Page 01 of 01



Annexur- 4-

Head Office
Uttarakhand Environment Protection and Pollution Control Board

b Vasant Vihar Phase-l, Denradu
Web Sitelhtto:/laov.ua.nic.in/ueppcol

Public Notice

This is for information of Industries, Hotels/Restaurants, Urban Local bodies and other
concerned that to a) establish or take any steps to establish any industry, operation or
process, or any treatment and disposal system or an extension or addition thereto,
which is likely to discharge sewage or trade effluent into a stream or well or sewer or on
land or (b) bring into use any new or altered outlets for the discharge of sewage; or (c)
begin to make any new discharge of sewage are required to obtain Consent to Establish
and Consent to Operate under section 25 of Water (Prevention and Control of Pollution)
Act, 1974. Similarly no person shall, without previous consent of the State Board
establish or operate an industrial plant as per section 21 of Air (Prevention and Control
of Pollution) Act, 1981.

All the concerned are therefore, required to ensure compliance of above sections of the
Acts and not to discharge any effluent and/or emit any emission without requisite
treatment and prior consent from the Board.

This is also to inform that all the effluent and/or sewage finally meet in to river Ganga
directly or indirectly. The case regarding water quality of river Ganga is being taken up
by Hon’ble Supreme Court of India under writ petition no. 3727 of 1985 in the matter of
Shri M.C. Mehta and Union of India & Others.

All the concerned are hereby directed to make provision for control of Water and Air
Pollution and apply to concerned Regional Office of this Board with a copy to this Office
as per prescribed application form available at Board’'s web site. For any clarification
contact may be made with Regional Officer of this Board (E-115. Nehru Colony,
Dehradun for Garhwal Region (0135-2668092) and Behind Hotel Saurabh, Awas
Vikas Colony, Haldwani for Kumaon Region, 05946221532). Failure to comply with
the above, penal action will be initiated as per the provisions of the Act. Public at large
is also requested to provide feed back on our website.

Member Secretary
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Jan-2020 13 4.0 30 404 8.0 6.4
Feb-2020 7.46 4.0 25 430 30 5.9
Mar-20 83 3 20 6 JHES
20 6.6 i

e

; Jan-2020 74 10 287
tL__ Feb-2020 7.66 15| 35| 520 30 4.6 248
Mar-20 | 84 4 30 58 :
Apr-20| 15 4 16 6.6
Jan-2020 | 7.3 | 14 60 41 8.0 34
Feb-2020 | 7.18 | 14 06 510 30 0.30 189
Mar-20 | 79 | 26 | 150 0.4
Apr-20 | 74 | 20 | 100 2

e || oo | s | o | Tomp | DO | ToaDuoned
B e sctre TUSH) PR (mg/t) | (mg/L) wmbos/em) | (C) | (mg/l) | i
| sama020| 173 4.0 30 290 80| 84 188
L Feb-2020 | 7.41 5.0 40 330 31| 6o 177 |
\» Mar20 | 81 4.6 40 [ 32

3 | | 7

T Feb-2020 | 1.5 24 50 580
T wac20| 73 28 160 1T _ea
| Apr-20 | 6.6 22 140 0.6




Jan-2020

1.6 10 40 520 10 42|
Feb-2020 7.66 8.0 30 440 29 52
Mar-20 8.9 12 50 4
Apr-20 7.6 10 44 4.7

Feb-2020 7.44 7.0 50 530 30 24 321
Mar-20 8.8 8 40 2.6
Apr-20 7.4 6 28 B

220

—.la

1= s‘\_..’-i.,..‘ (s g S

Feb-2020
Mar-20
Apr-20
Jan-2020 73 16 40 562 298
Feb-2020 7.16 20 40 580 30 1.6 R
Mar-20 7.9 6.8 60 28
“Apr-20 15 52 36 37
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